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FT.T. 971(3).—Fval T LRI 9, TET TTHAN ATATHIH, 1956 (1956 =1 48) (& o zd
AT Sh ATATHIH FFT AT §) Al g7 3F hl ITLITT (1) F eI AT AT T2 AT TLAHE F q25
qREgd ST TSHRT JoATed il SATeE=T 6T .M. 4030 ari@ 02/09/2025, ST T & TS,
FHTYTIOT, 9T 11, 0L 3, ITEE (ji) H THTiAT 6T T2 off, g7 7T T2 T % ATgaT et 7 NH752D %
.7, 96.025 & . 71.129.78 T & T TSTHNT & AT (FTETHLA / AT A FHT I, AT(R), FTLEA,
T ST TATAT % o7 39 ATIT=AT & IUTFF ATAT § AAEe qf{ 7 o7 39 F o9 aerg 6r
I 67 ofT ; ToaT

T ITH ATSLAAT T AL 3 ATTHAH AT T 3F AT ITLTT (3)  orefi= arera 09/09/2025 T
“f¥ 997, 09/09/2025 FT “ZfFF AT=FT”, 09/09/2025 FT AT § T AT 4T oIT ;

ST HEAH TITAFRET T €77 3T & dgd A% AT T g5 8, e 9% fF=e & @ g 6w

39T 3T =9 9 Aver B T

T FerH ITTARTE 7 36 SATATaw T 9Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FI AT
BRICEE U

1342 GI/2026 (1)
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qA: AT, Frald TLHRTT, FAT ITIAFRTET T 3h ATE ITH BT AT 9T 3T IF ATAA| FT &7 39
T ITLTRT (1) BT T& ATRAT FT TART Fd g0, Tg =0T Fdl 8 6 I aqger # [AfAfEe qfa #1
AT TATS % forw et 36 st =i

ST T, Fea T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F AL | T =TT FAT g o6
TH ATERAAT o TSI § THRH I, I AT § [AAeg GiH T Beea t § G0 g arcdivds &9
H Fra T qLRTE | A2 a1 St |

ATLA

e T TS & AT forer § NH752D # 6.1, 96.025 & f.#.129.78 F forg seiwr it sty amehy

T AiRd sroraT §a=mT W e
TS HT AT HET TaLT St a1 AT AR
wAS| AU EET || A R TER| A TR | R || smhy Raag At wam
qeaT SERT

(FFAT H)
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JTH T ATH: YeATas
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0.011

URIERECIREE= IR R IES
500/1/2/2

1114

500/2
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TETH T AT GEIH AR
Fu AT et foar e
EEEIERIEIE IR -
[EEELE]

500/5

1118

503

0.001
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503

1119
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0.214
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0.131

S AT T qorar STt et
661

1138

662

4.521

HET T29T QTTET
662

1139

663/1

0.049

wq ToaT 7T 9 g™
663/1

1140

663/2

3 3 g B I B I D

0.029

Eh T T =g R
feraft 7 =g gt faft wr
BT AATETE AT THT S5
STRHATETE AT TTHT HET g8
AT THT =@ e faar
TIAT =g FLAeATe {9ar TT

e

663/2

1141

663/3

0.173

97T ToaT TTHT
663/3

1142

670/1

0.002

e fodaT TS
670/1

1143

673

0.023

e fodaT TS
673

1144

674/3

0.013

e foar aveTsh
674/3

1145

674/4

I B B B D

0.003

MEIEEEIEMEISIR U EILIET
HigaaTe itas oar fremmsit
FATATS e foraT aeaTsit

674/4

1146

69

0.482

T T9T 9TTE
69

1147
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AT SAT WIS STHL AT 979
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1148
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[®T. 9. NHAI/PIU/RTM/BTT/2025/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th February, 2026

S.0. 971(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4030 Dated:02/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH752D in the stretch of land from Km. 96.025 to Km. 129.78 in the district of Jhabua in the state of MADHYA
PRADESH

And whereas the substance of the said notification has been published in “Free Press” dated 09/09/2025 ,
“Dainik Bhaskar” dated 09/09/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH752D in the stretch
of land from Km. 96.025 to Km. 129.78 in the district of Jhabua in the state of MADHYA PRADESH

State: MADHYA PRADESH ||District: Jhabua
Sl Survey/Plot Type of Nature of Land Area|| Name of Land Owner/Interested
No. Number Land (in Person
Hectares)
Lt |l 2 L3 | 4 [ 6 |
|Taluk: Petlawad |
|Village: Unnai |
1 1/1 Private Agriculture 0.179||Bijiya S/O Valji Bhabhar
1/1
2 172 Private Agriculture 0.068||Kirti W/O Dhirji Bhabhar
1/2
3 1/3 Private Agriculture 0.012|(Bijiya S/O Valji Bhabhar
1/3
4 1/4 Private Agriculture 0.001||Kirti W/O Dhirji Bhabhar
1/4
5 10 Private Agriculture 0.001{|Teju Widow Balu Katara
10
6 11/2 Private Agriculture 0.001{|Narsingh S/O Balu Katara
1172
7 11/3 Private Agriculture 0.002|[Raichand S/O Balu Katara
11/3
8 11/4 Private Agriculture 0.003(|Tersingh S/O Balu Katara
11/4
9 11/5 Private Agriculture 0.004|(Gulshan S/O Balu Katara
11/5

|10 ||1 1/6 ||Private ||Agricu1ture ” 0.008||Naru S/O Balu Katara
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[11/6

11

12/1

Private

Agriculture

0.001

Kasan S/O Kodaria Bhabhar
12/1

12

140

Government

ka.ka

0.012

Madhya Pradesh Government
140

13

142/1

Private

Agriculture

0.061

Kali Huma Ratu Sita S/O Rama
Ard Tejia Bijia Raichand Teru S/O
Badda Ard Jhitu widow Badda Ard
142/1

14

142/2

Private

Agriculture

0.043

Mukesh S/O Limji Damor
142/2

15

142/3

Private

Agriculture

0.093

Kali Huma Ratu Sita S/O Rama
Ard Tejia Bijia Raichand Teru S/O
Badda Ard Jhitu widow Badda Ard
142/3

16

147/1

Private

Agriculture

0.1

Badubai S/O Narsingh Bhabhar
147/1

17

147/2/1

Private

Agriculture

0.009

Tersingh S/O Badda Arad
147/2/1

18

148/1

Private

Agriculture

0.075

Kasan S/O Kodaria Bhabhar
148/1

19

149

Government

Road

3.675

Madhya Pradesh Government
149

20

150

Government

Na.Ka.ka

0.12

Madhya Pradesh Government
150

21

151

Private

Agriculture

0.552

Amma S/O Harji Garwal
151

22

152

Private

Agriculture

0.351

Virji S/O Rupa Rupabai S/O Virji
Bhabhar
152

23

153

Private

Agriculture

0.009

Virji S/O Rupa and Rupabai S/O
Virji Bhabhar
153

24

158

Private

Agriculture

0.016

Bhurki W/O Jalu Bhuria Jogadia
Dhuliya S/OJalu Bhuria Hudki
W/O Buaria Bhuria Dhanji Sadiya
S/O Mangalia Bhuria

158

25

159/1

Private

Agriculture

0.078

Hemchand S/O Vahdiya Singhad
159/1

26

159/2

Private

Commercial

0.081

Rumal S/o Malji Vasunia
159/2

27

160

Private

Agriculture

0.155

Sunil S/o Thavriya, Mangu S/O
Gobariya
160

28

164

Government

Rasta

0.009

Madhya Pradesh Government
164

29

166/1/2

Private

Agriculture

0.023

Mangu S/o Gobariya Bhuria Sunil
S/o Thavariya
166/1/2

30

180

Government

Nala

0.012

Madhya Pradesh Goverment
180

31

183

Government

Na.Ka.Ka

0.025

Madhya Pradesh Government
183




88

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

32

184

Private

Agriculture

0.619

Dallu Juansingh Shanta Kanu
Udesingh S/O Mansingh Hura
widow Mansingh Leela Geena
Sunta daughter of Ranchhod Sanga
widow Ranchhod Kalsingh S/O
Ranchhod Gundia Rajesh Manish
minor S/O Rama Sena widow
Rama Gudiya Hadudi W/O
Ramchandra Thawari W/O
Ramchandra Ballu Madiya Misul
S/O Ramchandra Gundia

184

33

187/3

Private

Agriculture

0.014

Dallu Juansingh Shanta Kanu
Udesingh S/O Mansingh Hura
widow Mansingh Leela Geena
Sunta daughter of Ranchhod Sanga
widow Ranchhod Kalsingh S/O
Ranchhod Gundia Rajesh Manish
minor S/O Rama Sena widow
Rama Gudiya Hadudi W/O
Ramchandra Thawari W/O
Ramchandra Ballu Madiya Misul
S/O Ramchandra Gundia

187/3

34

193

Government

Ka.Ka

0.43

Madhya Pradesh Government
193

35

194

Government

Nala

0.103

Madhya Pradesh Government
194

36

204

Private

Agriculture

0.199

Tribal S/O Education Charitable
Trust Jyoti Bhawan Udaipuria
Jhabua Secretary S/O Basil S/O
Yohan Dhan Singh Bhuria

204

37

205/1

Private

Agriculture

0.075

Catholic S/o Mission
205/1

38

207

Government

Rasta

0.015

Madhya Pradesh Government
207

39

209/10

Private

Agriculture

0.009

Vinay S/O Ran Rawat
209/10

40

209/13

Private

Agriculture

0.009

Petrik S/O Havsingh Rawat
209/13

41

209/14

Private

Agriculture

0.008

Albina Sunena Anshila Aakansha
Ashwini S/O Piya Rawat Gulabi
W/O Piya Rawat

209/14

42

209/15

Private

Agriculture

0.008

Jayant S/O Andreas
209/15

43

209/16

Private

Agriculture

0.012

Raju Regina Lata Sunil Maria S/O
Francis Rawat
209/16

44

209/17

Government

Nahar

0.001

Madhya Pradesh Government
209/17

45

209/2

Private

Agriculture

0.025

Basil Dhansingh S/O Mohan
Bhuria
209/2

|l209/3

| |Private

| |Agriculture

0.02||Vikas S/O Andriyas
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|l209/3

47 209/4

Private

Agriculture

0.01

Mathias Binu Vinay Sanjay Vijay
Anju Sonu Lucia Anna Priya S/O
Rana Rao Bhuri widow Rana
Rawat

209/4

48 211/1

Private

Agriculture

0.018

Prakash Sunita S/O Huma Bhuria
Bahadur W/O Huma Bhuria Titabai
widow Huma Bhuria

211/1

49 211/2

Government

Nahar

0.036

Madhya Pradesh Government
211/2

50 212

Private

Agriculture

0.052

Prakash Sunita S/O Huma Bhuria
Bahadur W/O Huma Bhuria Titabai
widow Huma Bhuria

212

51 213

Government

Road

2.25

Madhya Pradesh Government
213

52 214/1

Private

Agriculture

0.192

Catholic S/O Mission
214/1

53 214/2

Private

Agriculture

0.05

Catholic S/O Mission
214/2

54 216/1

Private

Agriculture

0.039

Catholic S/O Mission
216/1

55 216/2

Private

Agriculture

0.019

Catholic S/O Mission
216/2

56 223

Government

Rasta

0.017

Madhya Pradesh Government
223

57 225

Private

Agriculture

0.135

Sangeeta Ashish Thansingh Matu
Lalita Pannu S/O Kamji Bhuria
Anadu widow Kamji Bhuria
Bahadur Ritu Prakash S/O Soma
alias Huma Bhuria Tita widow
Soma alias Huma Bhuria

225

58 226

Private

Agriculture

0.016

Levnard Marcus Anil John
Augustine Sheela W/O Charles
Vasunia

226

59 227/1

Private

Agriculture

0.072

Levnard Marcus Anil John
Augustine Sheela W/O Charles
Vasunia

227/1

60 227/2

Government

Nahar

0.137

Madhya Pradesh Government
22772

61 228/1/1

Private

Agriculture

0.001

Thansingh S/o Kamji Bhuriya
228/1/1

62 228/1/2

Private

Agriculture

0.137

Shailash S/o Augustine Vasunia
228/1/2

63 228/2

Private

Agriculture

0.096

Ashish S/o Kamji Bhuriya
228/2

64 339

Private

Agriculture

0.106

Joras Paru S/O David Bhabhar
Praveen Arvind Madhuri Mohini
Pramod S/O Antun Bhabhar Pushpa
‘W/O Antun Bhabhar
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1339

65

340/1

Private

Agriculture

0.044

Joras Paru S/O David Bhabhar
Praveen Arvind Madhuri Mohini
Pramod S/O Antun Bhabhar Pushpa
W/O Antun Bhabhar

340/1

66

340/2

Private

Agriculture

0.01

Tarej W/o Arjun Baria
340/2

67

341

Private

Agriculture

0.141

Setu Luniya Sukaram Ramchandra
S/O Sadiya Aarti S/O Mukesh
Savitri widow Mukesh Kali Widow
Sadiya Damar

341

68

342/1

Private

Agriculture/Commercial

0.015

Thawar Singh S/O Gor Singh
Damor , Gor Singh S/O Sadiya
Damor

342/1/1

69

342/1

Private

Agriculture/Commercial

0.005

Thawar Singh S/O Gor Singh
Damor , Gor Singh S/O Sadiya
Damor

342/1/2

70

342/2

Private

Agriculture

0.03

Setu Luniya Sukaram Ramchandra
S/O Sadiya S/O Aarti S/O Mukesh
Savitri wido Mukesh Kali wido
Sadiya Damar

342/2

71

353/1

Private

Agriculture

0.018

Tansingh, Kailash, Jonu S/O Sumyji
Vakhla, Etari W/O Sumji Vakhla
353/1

72

35372

Private

Agriculture

0.013

Balu S/O Galya Vaakhla
353/2

73

353/3

Private

Agriculture

0.005

Babu S/O Galya Vakhla
353/3/1

74

353/3

Private

Agriculture

0.008

Kalavati W/O Ramesh Maida
353/3/2

75

353/4

Private

Agriculture

0.019

Koda S/O Galya Vakhla
353/4

76

382

Government

Government

0.005

Madhya Pradesh Government
382

71

386/2/1

Private

Agriculture

0.074

Benjamin S/O Piya Ninama
386/2/1

78

386/2/2

Private

Agriculture

0.005

Khuman Singh S/O Devi Singh
Maida
386/2/2

79

386/3

Private

Agriculture

0.007

Ishwari W/O Yohan Ninama,
Benjamin S/O Piya Ninama,
Gaurav S/O Yohan Ninama
386/3

80

387

Private

Agriculture

0.184

Makram S/o Sakru Maida
387

81

394

Government

Rasta

0.017

Madhya Pradesh Government
394

82

395/1/1

Private

Agriculture

0.107

Govind Parmar S/O Babulal Parmar
395/1/1/2
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83

395/1/2

Private

Commercial

0.041

Govind Parmar S/O Babulal Parmar
395/1/2

84

395/2

Private

Agriculture

0.093

Anil Jain S/o Punamchand Jain,
Hemant Modi S/o Amolakchand
Modi

395/2

85

395/3/1

Private

Agriculture

0.022

Harshad Kumar S/O Kantilal Shah
395/3/1

86

395/3/2

Private

Agriculture

0.025

Mahendra Kumar S/O Kantilal
Shah
395/3/2

87

395/3/3

Private

Agriculture

0.026

Hemant Pankaj S/O Indravardhan
Shah Jaibala widow Indravardhan
Shah

395/3/3

88

396/1

Private

Agriculture

0.067

Ganga W/o Yohan
396/1

&9

396/2

Private

Agriculture

0.048

Liju W/o Francis
396/2

90

396/3/1

Private

Agriculture

0.027

Savita W/o Sunil Maida
396/3/1

91

396/3/2

Private

Agriculture

0.012

Lila W/O William
396/3/2

92

396/4

Private

Agriculture

0.048

Tara W/o Thomas
396/4

93

396/5

Private

Agriculture

0.057

Mina W/O Marcus
396/5

94

400/1

Private

Agriculture

0.169

Shivani, Arjun, Krishna, Puja,
Karan, Shobha S/0 Mansaram,
Mamta D/o Mansaram, Asha Wido
Mansaram

400/1

95

400/2

Private

Agriculture

0.16

Prem Singh S/O Luniya Bhuria
400/2

96

424/1

Private

Agriculture

0.221

Prakashchand S/O Jhamkalal
Bhandari
424/1

97

424/2

Private

Agriculture

0.141

Prakashchand S/O Jhamkalal
Bhandari
424/2

98

425

Government

Rasta

0.018

Madhya Pradesh Government
425

99

426

Private

Agriculture

0.161

Bhurji Bahadur Kheemchand
Ramchand S/O Fakla Dabi
426

100

427

Private

Agriculture

0.072

Devisingh S/O Natha
427

101

428

Private

Agriculture

0.067

Lusari W/O William Ninama
428

102

431

Government

Nala

0.019

Madhya Pradesh Government
431

103

433/1

Private

Agriculture

0.0420882

Vaila Sheela S/O Limba Sighad
433/1

[104

|l433/2

| |Private

| |Agricu1ture

0.134|[Vaila Sheela S/O Limba Sighad
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Ll | | I 4332

105 (|434/1 Private Agriculture 0.083(|Raju S/O Sevla Katija
434/1

106 (|434/2 Private Agriculture 0.104{|Nathu S/O Madia Katija
434/2

107  [|435 Private Agriculture 0.009|[Nathu S/O Madia Katija
435

108  (|436/1/1 Private Agriculture 0.093(|Mithalal S/O Kalu
436/1/1

109 |[436/1/2 Private Residential 0.019|[Mithalal S/O Kalu
436/1/2

110 ||436/2/1 Private Agriculture 0.104||Titu S/O Kalu
436/2/1

111 ||436/2/2 Private Agriculture 0.089(|Titu S/O Kalu
436/2/2

112 (|437/1 Private Agriculture 0.002(|Raju S/O Sevla Katija
437/1

113 ||449 Government |[Rasta 0.034(|[Madhya Pradesh Government
449

114 ||450/3 Private Agriculture 0.03|[Bhadur S/O Punja Meda
450/3

115 ||450/4 Private Agriculture 0.233(|Prem, Gorsingh S/O Rumal Maida,
Jamna W/O Rumal Maida
450/4

116 ||451 Private Agriculture 0.129(|Nanudi Widow Punja Maida
451

117 |[464 Private Agriculture 0.035|[Manoj Hiralal S/O Kamlesh
Vasuniya, Leels W/o Kamlesh
Vasuniya, Suka S/O Kaliya
Vasunia
464

118 [|468 Government |[Road 5.658||Madhya Pradesh Government
468

119 [|471 Government |[Na.Ka 0.269(|Madhya pradesh Government
471

120 ||472 Government ||Ka.Ka. 0.06|(Madhya Pradesh Government
472

121 473 Private Agriculture 0.349|[Hurji S/O Ranji Meda
473

122 (|474/1 Private Agriculture 0.07|[Hurji S/O Ranji Meda
474/1

123 (|475/2 Private Agriculture 0.001(|Bhursingh S/O Shantu Maida
475/2

124 ||475/3 Private Agriculture 0.05(|Balsingh S/O Shantu Maida
475/3

125 ||476 Private Agriculture 0.075|[Hurji S/O Ranji Meda
476

126 |[477/1 Private Agriculture 0.01{|Narayan S/O Kalu Meda
477/1

127 ||477/2 Private Agriculture 0.03(|Mithalal S/O Kalu
477/2

128 |l477/3 ||Private ||Agriculture I 0.022||Govind S/O Sukaram Meda
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Ll I | [ 14773

129 |[477/4 Private Agriculture 0.019||Titu S/O Kalu
477/4

130 (|477/5 Private Agriculture 0.004(|Devendra S/O Nandu Meda
477/5

131 |[478/1 Private Agriculture 0.031|[Narayan S/O Kalu Meda
478/1

132 ||478/10 Private Agriculture 0.017||Kailash S/O Narayan Meda
478/10

133 (|478/2 Private Agriculture 0.001(|Mithalal S/O Kalu
478/2

134 (|478/6/1 Private Agriculture 0.015(|Radha W/O Mukesh Maida
478/6/1

135 ||478/7 Private Agriculture 0.042(|Mithalal S/O Kalu
478/7

136 (|478/8 Private Agriculture 0.032(|Titu S/O Kalu
478/8

137 ||478/9 Private Agriculture 0.023(|Govind S/O Sukaram Meda
478/9

138 |[48 Government |[Nala 0.005(|Madhya Pradesh Government
48

139 ||487 Government |[Ka.Ka. 0.015(|[Madhya Pradesh Government
487

140 ||488 Private Agriculture 0.01|[Somji Dinesh Harchand S/O Sadiya
Ganwa
488

141 (|49 Government ||Government 0.002(|[Madhya Pradesh Government
49

142 (|490 Private Agriculture 0.031{|Bhanwarnath S/O Nanda Bamaniya
490

143|491 Private Agriculture 0.036||Prakash Chand S/O Prithvi Chand
491

144 (|492 Government |[Na.Ka 0.02|(Madhya Pradesh Government
492

145 |[495/1 Private Agriculture 0.001||Ashok Kumar Dilip Kumar S/O
Shantilal Kanchanbai W/O Shantila
495/1

146  (|504/10 Private Agriculture 0.009(|Varsingh S/O Dola Singad
504/10

147 |[504/6 Private Agriculture 0.003|[Sitabai W/O Jalam Singad
504/6

148 (|504/7 Private Agriculture 0.007(|Nilesh Singhad S/O Chainsingh
Singhad Ramila widow Chainsingh
Singhad
504/7

149 ||504/8 Private Agriculture 0.007|[Chhagan S/O Dola Singad
504/8

150 |[504/9 Private Agriculture 0.005|[Basant S/O Dola Singad
504/9

151 ||506 Government |[Nala 0.013||[Madhya Pradesh Government
506

152 ||507 ||Private |[Residential I 0.04{|Anita S/O Bhava Maida
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Ll I | [ 507

153 ||508 Government ||ka.ka 0.132||[Madhya Pradesh Government
508

154 (|509/1 Private Agriculture 0.045(|Kailash S/O Francis Maida
509/1

155 |[509/2 Private Agriculture 0.142||Bhali W/O Thavariya Maida,
Pratap S/O Ranji, Kamala S/O
Thavariya Maida
509/2

156 ||510/1 Private Agriculture 0.162(|Pradeep Sonu Augustine S/O
Pratap Maida
510/1

157 ||511/1/1 Private Agriculture 0.083|(Benjamin Ninama S/O Devisingh
511/1/1

158 (|511/1/2 Private Commercial 0.012|Kali Vakhla W/O Ramesh
511/1/2

159 ||511/2 Private Agriculture 0.066(|Mathias S/O Devisingh Ninama
51172

160 |511/3 Private Agriculture 0.061|[Maria W/O Devi Singh Ninama
Pappu S/O Devi Singh Ninama
511/3

161 |[|511/4 Private Agriculture 0.035(|Joakim S/O Devisingh Ninama
511/4

162 ||512 Private Agriculture 0.001||Devisingh S/O Natha
512

163  [(|564 Government |[Rasta 0.092(|[Madhya Pradesh Government
564

164 |[7/1/3 Private Agriculture 0.003|[Havasing S/O Mangaliya Damar
7/1/3

165 ||7/1/4 Private Agriculture 0.004(|Rupsingh Jalu Havasing S/O
Mangaliya Damar
7/1/4

166 |[7/1/5 Private Agriculture 0.001||{Jalu S/O Mangaliya Damar
7/1/5

167 ||7/2 Private Agriculture 0.007(|Paru S/O Balu Katara
7/2

168 |(|7/3 Private Agriculture 0.005(|Narsingh S/O Balu Katara
7/3

169 ||7/4 Private Agriculture 0.006|[Raichand S/O Balu Katara
7/4

170 |[7/5 Private Agriculture 0.005||Tersingh S/O Balu Katara
7/5

171 7/6 Private Agriculture 0.009|(Gulshan S/O Balu Katara
7/6

172 (|19 Private Agriculture 0.015||Teju Wido Ballu Katara
9

Village: Kardawad

173 1142 Government (|Road 0.034|[Madhya Pradesh Government
1142

174 (|1143 Private Agriculture 0.61{|Amrit Lal S/O Motilal Munji
1143

175 |[114511 ||Private ||Agriculture I 0.063|[Mangilal S/O Laxman
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[114511

176

1145/2

Private

Agriculture

0.095

Munnalal S/O Laxman Munji
1145/2

177

1145/3

Private

Agriculture

0.097

Ayush S/O Bhagirath, Santosh
‘Widow Bhagirath, prahlad S/O
Bhagirath, Ashvini D/O Bhagirath
1145/3

178

1146/1

Private

Agriculture

0.287

Munnalal S/O Laxman Munji
1146/1

179

1147/2

Private

Agriculture

0.214

Rajendra S/O Madanlal Rakesh S/O
Mandanlal Ganga Bai Widow
Madanlal

1147/2

180

1148

Private

Agriculture

0.047

Dharamchand Jain S/O Sardarmal
1148

181

1149

Private

Agriculture

0.012

Babu S/O Gangaram
1149

182

1173

Government

Nala

0.05

Madhya Pradesh Government
1173

183

1175

Private

Agriculture

0.315

Bhagirath S/O Ratan Lal Varagat
1175

184

1176

Private

Agriculture

0.046

Shankarlal S/O Gangaram
Kesharbai widow of Kana Varagat
Nathulal S/O Gangaram

1176

185

1177

Private

Agriculture

0.089

Dharamchand Jain S/O Sardarmal
1177

186

1178

Private

Agriculture

0.058

Bheru Lal S/O Narayan Varagat
Dhapu Bai W/O Narayan Mohanlal
S/O Narayan Varagat

1178

187

1604

Private

Agriculture

0.002

Samarthmal S/O Bhagirath
Ramchandra S/O Bhagirath
Gangabai Widow Bhagirath
1604

188

1605

Government

Na.Ka

0.006

Madhya Pradesh Government
1605

189

1606

Private

Agriculture

0.284

Keshar Bai Widow Kanhaiyalal
Vargat Ramsharan S/O Shankar
Vargat

1606

190

1607

Private

Agriculture

0.184

Ramsingh S/O Nandlal Kawa
1607

191

1608

Private

Agriculture

0.079

Ramsingh S/O Nandlal Kawa
1608

192

1610

Government

Rasta

0.002

Madhya Pradesh Government
1610

193

1611

Private

Agriculture

0.216

Ramsingh S/O Nandlal Kawa
1611

194

1612

Private

Agriculture

0.194

Laxman S/O Kachru Mandloi
1612

195

1665

Government

Rasta

0.045

Madhya Pradesh Government
1665

[196

167111

| |Private

| |Agricu1ture

0.363

||Mira Bai Widow Ishwarsingh
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Mandloi Ranveer S/O Ishwar Singh
Yashovardhan S/O Ishwar Singh
Mandloi

1671/1

197

1671/2

Private

Agriculture

0.043

Mira Bai Widow Ishwarsingh
Mandloi Ranveer S/O Ishwar Singh
Yashovardhan S/O Ishwar Singh
Mandloi Raghuveer Singh S/O
Ramsingh Mandloi Kanchan Bai
Widow Ram Singh Mandloi
Prahlad Singh S/O Ram Singh
Mandloi

1671/2

198

1671/3

Private

Agriculture

0.275

Prahlad Singh S/O Ram Singh
Mandloi
1671/3

199

1672

Private

Agriculture

0.047

Rameshchand Anjana S/O
Ghasiram
1672

200

1673

Private

Agriculture

0.433

Yogendra Narayan S/O
Ramnarayan Mandloi
1673

201

1674

Private

Agriculture

0.014

Anandibai Widow Bhagirath
Devkunwar S/O Bhagirath Madan
S/O Bhagirath Rajaram S/O
Bhagirath Dashrath S/O Bhagirath
Sahdev S/O Bhagirath

1674

202

1688

Private

Agriculture

0.004

Pushpendra S/O Kishanlal Saman
Widow Kishanlal Nai
1688

203

1689

Private

Agriculture

0.354

Yogendra Narayan S/O
Ramnarayan Mandloi
1689

204

1690

Private

Agriculture

0.201

Jagdish S/O Nandlal Kawa
1690

205

1691

Private

Agriculture

0.001

Mahesh Chandra Vyas S/O
Harishankar
1691

206

1799

Private

Agriculture

0.108

Kachru S/O Nandlal Kawa
1799

207

1800

Private

Agriculture

0.227

Gangabai D/O Kachru Kawa
1800

208

1801/1

Private

Agriculture

0.005

Premalata W/O Munnalal
1801/1

209

1801/2

Private

Agriculture

0.006

Govind S/O Motilal Mulewa
Bharatlal S/O Motilal Anjana
1801/2

210

1802

Government

Rasta

0.177

Madhya Pradesh Government
1802

211

1807

Government

Nahar

0.037

Madhya Pradesh Government
1807

212

1812

Private

Agriculture

0.172

Bheru S/O Gulab Damar
1812

213

1813

| |Private

| |Agricu1ture

0.23||Kanta Bai D/O Mangilal Varagat
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Kanchan Biya D/O Mangilal
Varagat
1813

214

1814

Private

Agriculture

0.134

Bherulal S/O Narayan Varagat
Dhapubai Widow Narayan Varagat
Mohanlal

1814

215

1815/1

Private

Agriculture

0.355

Aniruddh S/O Ratanlal Varagat
1815/1

216

1815/2

Private

Agriculture

0.154

Sanjay S/O Ratanlal Varagat
1815/2

217

1815/3

Private

Agriculture

0.057

Bhagirath S/O Ratan Lal Varagat
1815/3

218

1816

Private

Agriculture

0.076

Kanta Bai D/O Mangilal Varagat
Kanchan Biya D/O Mangilal
Varagat Kamala Bai Widow
Mangilal Varagat

1816

219

1819

Private

Agriculture

0.162

Radheshyam S/O Bharatlal Varagat
1819

220

1828

Private

Agriculture

0.036

Sitabai W/O Nandlal Kawa
1828

221

1829

Private

Agriculture

0.04

Sitabai W/O Nandlal Kawa
1829

222

1830

Private

Agriculture

0.14

Premalata W/O Munnalal
1830

223

1831

Private

Agriculture

0.065

Gangabai D/O Kachru Kawa
1831

224

2033

Government

Nala

0.158

Madhya Pradesh Government
2033

225

2106

Government

Rasta

0.069

Madhya Pradesh Government
2106

226

2128/1

Private

Agriculture

0.163

Kailashchand S/O Bhagirath
2128/1

227

2128/2

Private

Agriculture

0.014

Premchand S/O Bhagirath
2128/2

228

2130

Private

Agriculture

0.029

Komal Bai W/O Madanlal
2130

229

2131

Private

Agriculture

0.611

Geeta Bai Widow Komal Singh
Mahendra S/O Komal Singh
2131

230

2132

Private

Agriculture

0.371

Ankit S/O Madanlal Sutar, Ravi
S/O Madanlal Sutar, KomalBai
W/O Madanlal Sutar

2132

231

2133

Private

Agriculture

0.105

Ankit S/O Madanlal Sutar, Ravi
S/O Madanlal Sutar, KomalBai
'W/O Madanlal Sutar

2133

232

2134

Private

Agriculture

0.03

Sangita Widow Shatrughan Kiran
D/O Shatrughan Bhavna D/O
Shatrughan Rahul S/O Shatrughan
2134

233

2137

| |Private

| |Agriculture

0.005|{Bharat Singh S/O Narayan Singh
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Anjana Kawa
2137

234

2168

Government

Na.ka

0.126

Madhya Pradesh Government
2168

235

2211

Private

Agriculture

0.088

Mukesh S/O Kanhaiyalal
2211

236

2216

Government

Ka. Ka

0.042

Madhya Pradesh Government
2216

237

2217

Government

Ka Ka

0.233

Madhya Pradesh Government
2217

238

2218

Private

Agriculture

0.166

Sona D/O Prakash Chand Kotdia
Neha D/O Mayank Bhandari

239

2219

Private

Agriculture

0.127

Jagdish S/O Nanuram Solanki
2219

240

2220/4352

Private

Agriculture

0.116

Ranveer S/O Ishwarsingh Mandloi
Yashovardhan S/O Ishwarsingh
Mandloi Meera Bai widow of
Ishwarsingh Mandloi

2220/4352

241

2220/4353

Private

Commercial

0.002

Yashwant S/O Anokhilal Panwar
Shivam S/O Anokhilal Panwar
Minor Kratika D/O Anokhilal
Panwar Gayatri widow of
Anokhilal Panwar

2220/4353

242

2220/4354

Private

Residential

0.037

Yashwant S/O Anokhilal Panwar
Shivam S/O Anokhilal Panwar
Minor Kratika D/O Anokhilal
Panwar Gayatri widow of
Anokhilal Panwar

2220/4354

243

2221

Private

Agriculture

0.048

Rajkunwar W/O Prahlad Singh
Mandloi
2221

244

2223

Private

Agriculture

0.63

Rajkunwar W/O Prahlad Singh
Mandloi
2223

245

2224

Private

Commercial

0.003

Premchand S/O Bhagirath
Kailashchand S/O Bhagirath
Rameshchand S/O Bhagirath
2224

246

2229

Private

Agriculture

0.056

Chaunsingh S/O Ramsingh Court
2229

247

2230

Private

Agriculture

0.045

Badri Lal S/O Nanuram
2230

248

2231

Private

Agriculture

0.07

Mukesh Prajapat S/O Laxman
Deepak Prajapat S/O Laxman
Kalabai Prajapat Widow Laxman
2231

249

2232

Private

Agriculture

0.117

Mukesh Prajapat S/O Laxman
Deepak Prajapat S/O Laxman
Kalabai Prajapat Widow Laxman
2232

250

2233/1

Private

Agriculture

0.008

Premchand S/O Bhagirath
Kailashchand S/O Bhagirath
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Rameshchand S/O Bhagirath
2233/1

251  |[2233/2 Private Agriculture 0.02(|Kailashchand S/O Bhagirath
2233/2

252 ||2233/3 Private Agriculture 0.05|[Premchand S/O Bhagirath
2233/3

253 |[2233/4 Private Agriculture 0.002||[Rameshchand S/O Bhagirath
2233/4

254 [|2234 Private Agriculture 0.019(|Raghuveer Singh S/O Ramsingh
Mandloi
2234

255 |[2242/11 Private Agriculture 0.006|[Pankaj S/O Surendra Mehta Ankit
S/O Mahendra Katkani
2242/1/1

256 (|2242/1/2 Private Agriculture 0.002(|Anita W/O Rajendra Bhandari
2242/1/2

257 ||2243 Government |[Ka Ka 0.139(|Madhya Pradesh Government
2243

258  [|2245/1/1 Private Agriculture 0.009(|Harendra S/O Bhimashankar
Shukla
2245/1/1

259 [|2248 Government |[Nahar 0.014{|[Madhya Pradesh Government
2248

260  [|2249 Government |[Ka.Ka 0.007(|[Madhya Pradesh Government
2249

261 [|2250 Government |[Ka.Ka 1.461(|Madhya Pradesh Government
2250

262 [|2251 Government |[Na.ka 0.283(|Madhya Pradesh Government
2251

263 [|2252 Government |[Nahar 0.085(|Madhya Pradesh Government
2252

264 {2259 Private Agriculture 0.005||Shankarlal S/o Lalu Singad
2259

265 {2260 Private Agriculture 0.006||Vinod Kumar S/O Jhamaklal
Bhandari
2260

266 [|2380 Government |[Nahar 0.004(|[Madhya Pradesh Government
2380

267 ||2391 Government [|Na.Ka. 0.059|(Madhya Pradesh Government
2391

268 [|2392 Government ||Nahar 0.097|[Madhya Pradesh Government
2392

269 112393 Government [|Na.Ka. 0.53(|Madhya Pradesh Government
2393

270 |[2394/1/1/1 Private Agriculture 0.008||Brijpal S/O Dhanu Singh
2394/1/1/1

271 2394/1/1/2 Private Agriculture 0.009(|Harki D/O Rama Maida
2394/1/1/2

272 |2394/1/1/3 Private Agriculture 0.01{|Sonal D/O Rama Maida
2394/1/1/3

273 |2394/1/2/1 Private Agriculture 0.004|[Kamla W/O Hamji Khadiya

2394/1/2/1




100

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

274

2394/1/2/2

Private

Agriculture

0.003

Kamla W/O Hamji Khadiya
2394/1/2/2

275

2394/2/1/1

Private

Agriculture

0.001

Vandana D/O Hemraj Madia
2394/2/1/1

276

2394/2/1/2

Private

Agriculture

0.004

Thawari Bai W/O Kaluram Garwal
2394/2/1/2

277

2394/2/2/1

Private

Agriculture

0.0002

Ramni D/O Koksingh Bamniya
2394/2/2/1

278

2394/2/3

Private

Residential

0.002

Shamu W/O Hirji Ninama
2394/2/3

279

2395

Private

Agriculture

0.002

Haddu S/O Dhuliya Maida
2395

280

2396/1

Private

Agriculture

0.0001

Kalu S/O Dhuliya Maida
2396/1

281

2396/2

Private

Agriculture

0.0004

Baduda S/O Dhuliya Meda
2396/2

282

2398

Private

Agriculture

0.002

Kamlesh Meda S/O Mangu Meda,
Mukesh Meda S/O Mangu Meda,
Pappudi D/O Mangu Meda, Kamli
D/O Mangu Meda

2398

283

2881

Private

Agriculture

0.003

Gaziram S/O Motilal Varagat
2881

284

2882

Private

Agriculture

0.058

Gaziram S/O Motilal Varagat
2882

285

2884

Private

Agriculture

0.158

Shantibai D/O Lanachand Parmar
2884

286

2886

Private

Agriculture

0.266

Jagdish S/O Nanda Sencha
2886

287

2887

Private

Agriculture

0.186

Shankarlal S/O Bhagga Sencha
2887

288

2888

Private

Agriculture

0.205

Gopal S/O Bhaga Sencha
2888

289

2889

Private

Agriculture

0.089

Shanta D/O Rama Sencha
2889

290

2900/1

Private

Agriculture

0.052

Badri Lal S/O Ramlal
2900/1

291

290072

Private

Agriculture

0.901

Ishwarlal S/O Ramlal Munji
Anjana
2900/2

292

2901

Private

Agriculture

0.337

Jyoti Vargat D/O Rajaram
2901

293

2903

Private

Agriculture

0.196

Devilal S/O Munnalal Ramchand
S/O Munnalal
2903

294

2904

Private

Agriculture

0.233

Devilal S/O Munnalal Ramchand
S/O Munnalal
2904

295

2906/1

Private

Agriculture

0.002

Sitabai D/O Nandlal Varagat
Mirabai Widow Nandlal Varagat
Raja Ram S/O Nandlal Varagat
Sohanbai W/O Nandlal Varagat,
Gopal S/O Nandlal Varagat
2906/1
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296 1|2906/2 Private Agriculture 0.002|[Gopal S/O Nandlal Anjana
2906/2

297  [|2908 Private Agriculture 0.302||Jyoti Vargat D/O Rajaram
2908

298  [|2909 Government |[Rasta 0.086(|Madhya Pradesh Government
2909

299  [|2923 Government |[Nahar 0.045(|[Madhya Pradesh Government
2923

300 |[2924 Private Agriculture 0.068||Sangeeta D/O Vinod Kumar
Bhandari

301 ||2925 Government |[Ka Ka 0.048(|Madhya Pradesh Government
2925

302 |[2926 Government (|Rasta 0.114{|[Madhya Pradesh Government
2926

303 |[2927 Government ||ka.ka 0.183(|Madhya Pradesh Government
2927

304 [|2928 Government ||ka.ka 0.161||[Madhya Pradesh Government
2928

305 |[2929 Private Agriculture 0.228||Rami Bai W/O Ratan Lal
2929

306 [|2930/1/1/1/1/1/2 ||Private Agriculture 0.003|[Lucy D/O Balu Dabi
2930/1/1/1/1/1/2

307  1[2930/3/2 Private Agriculture 0.003(|Suresh S/O Nandu Bhuria
2930/3/2

308 ({2932 Private Agriculture 0.101{|Mohanlal S/O Babulal
2932

309 ||2933 Private Agriculture 0.101{|Mohanlal S/O Babulal
2933

310  ||2955 Government |[Road 0.004(|[Madhya Pradesh Government
2955

311 ||2961 Government |[Na.Ka. 0.071{|[Madhya Pradesh Government
2961

Village: Sarangi

312 ||1773 Government |[Na.ka.ka 0.152(|[Madhya Pradesh Government
1773

313 1774 Government (|Sardar sarovar 0.019(|Sardar Sarovar Project
1774

314 ||1781 Government |(Charokhar 0.213||[Madhya Pradesh Government
1781

315 1782 Private Agriculture 0.072(|Ravindra Kumar SO Ramchandra
Aggrawal
1782/2

316 |[1782 Private Agriculture 0.058|[Ravindra Kumar SO Ramchandra
Aggrawal
1782/1

317 ||1783 Private Agriculture 0.1{|Gopal Singh SO Prahlad Singh
Rajput
1783

318 1784/2 Government ||Bhavan Hetu 0.048||[Madhya Pradesh Government
1784/2

319 1878 Government (|Road 3.242|(Madhya pradesh Government
1878
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320

1879/1

Private

agriculture

0.017

Anil Kumar S/O Rajmal Bambori
Jain Ramesh S/O Nandaji Gurjar
1879/1

321

1879/2

Private

Agriculture

0.12

Anil Kumar S/O Rajmal Bambori
Jain Ramesh S/O Nandaji Gurjar
1879/2

322

1880

Private

Agriculture

0.31

Shambhu S/O Amra Prajapat
1880

323

1888/2/1

Government

Nahar

0.015

Madhya Pradesh Government
1888/2/1

324

1893/1

Private

Agriculture

0.11

Pushpa Bai WO Babulal
1893/1

325

1893/2

Private

Commercial

0.143

Pushpa Bai WO Babulal
1893/2

326

1894

Government

Na.ka.ka

1.068

Madhya Pradesh Government
1894

327

1895

Government

Rasta

0.052

Madhya Pradesh Government
1895

328

1901

Government

ka ka

0.142

Madhya Pradesh Government
1901

329

1905

Government

Nala

0.032

Madhya Pradesh Government
1905

330

1945

Private

Agriculture

0.36

Chandraveer Singh S/O Raj Singh
Rathore
1945

331

1949/1

Government

Na.Ka.Ka

0.674

Madhya pradesh Government
1949/1

332

1949/2

Government

Abadi

0.483

Madhya pradesh Government
1949/2

333

1949/5

Government

Ground

1.06

Madhya pradesh Government
1949/5

334

1949/7

Government

Na.Ka.Ka

0.218

Madhya pradesh Government
1949/7

335

1950

Government

Ka.Ka

0.524

Madhya pradesh Government
1950

336

1954/2

Private

Agriculture

0.002

Bheru S/O Maniya Bheru S/O
Ramchandra Sundar Widow
Maniya Gopal S/O Ramchandra
Bheru S/O Mangila Ditya S/O
Ramchand Lala S/O Radha Minor
D/O Kailash Maniya Gaura Widow
Kailash Madia S/O Manglia Dinesh
S/O Maniya

1954/2

337

1954/3

Private

agriculture

0.152

Nani Bai W/O Karan Singh
1954/3

338

1955

Private

agriculture

0.27

Kamla Bai D/O Bhera Shambhu
Bai D/O Bhera Janki Bai Widow
MadhuSingh Baby Bai D/O Bhera
Ajad Bai D/O Bhera Bhawan Singh
S/O MadhuSingh Dashrath Singh
S/O MadhuSingh Suhag Bai D/O
Bhera Ratan Singh S/O Bhera

1955
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339

1956

Private

agriculture

0.357

Kamla Bai D/O Bhera Shambhu
Bai D/O Bhera Janki Bai Widow
MadhuSingh Baby Bai D/O Bhera
Ajad Bai D/O Bhera Bhawan Singh
S/O MadhuSingh Dashrath Singh
S/O MadhuSingh Suhag Bai D/O
Bhera Ratan Singh S/O Bhera

1956

340

1957/1

Private

Agriculture

0.584

Chandraveer Singh S/O Raj Singh
Rathore
1957/1

341

1971

Government

Road

0.188

Madhya Pradesh Government
1971

342

2107

Private

Agriculture

0.135

Shantilal SO Hariram Patidar
2107

343

2110/1

Private

Agriculture

0.03

Amri Bai DO Narsingh Bhuria
2110/1

344

2110/2/1

Private

Commercial

0.03

Sukhram SO Chena Mori
2110/2/1

345

2110/2/2/1

Private

Agriculture

0.995

Ramudi Widow Bheru Singad
Gopal SO Bheru Singad
2110/2/2/1

346

2110/2/2/2

Private

Agriculture

0.02

Rahul SO Amar Singh
2110/2/2/2

347

2111

Government

Road

0.905

Madhya Pradesh Government
2111

Village

: Temaria

348

1460

Government

River

0.172

Madhya Pradesh Government
1460

349

1531

Government

Hill

0.632

Madhya pradesh Government
1531

350

1532

Government

Rasta

0.031

Madhya pradesh Government
1532

351

1533

Government

Ka Ka

0.365

Madhya pradesh Government
1533

352

1536

Government

Pahad

0.376

Madhya pradesh Government
1536

353

1537

Government

Pahad

0.012

Madhya pradesh Government
1537

354

1539

Government

Pahad

0.018

Madhya pradesh Government
1539

355

1540

Government

ka ka

0.031

Madhya pradesh Government
1540

356

1541

Government

Road

1.198

Madhya pradesh Government
1541

357

1543

Private

Agriculture

0.081

Duda S/O Luna Garwal
1543

358

1544

Private

Agriculture

0.036

Duda S/O Luna Garwal
1544

359

1548

Government

Nala

0.005

Madhya pradesh Government
1548

360

1552

Government

Ka ka

0.007

Madhya pradesh Government
1552
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361 1554 Government (|Hill 0.686|[Madhya pradesh Government
1554

362 [|1555 Government |[Rasta 0.086||[Madhya pradesh Government
1555

363 1556/1 Government ||{Charagaha 0.36|(Madhya pradesh Government
1156/1

364 [|1556/2 Government ||Forest 0.008|[Madhya pradesh Government
1556/2

365 1557 Government |[Rasta 0.079(|Madhya pradesh Government
1557

366 ||1558/1 Private Agriculture 0.167||Lalsingh S/O Javriya Maida
1558/1

367 ||1558/2/1 Private Agriculture 0.106{|Rakhma WO Mukesh Maida
1558/2/1

368 1558/2/2 Private Agriculture 0.022(|ShantiBai WO Babu Maida
1558/2/2

369 [|1568/1 Government ||Charagah 0.425||[Madhya Pradesh Government
1568/1

370 ||1611 Government |[KA.KA 0.186{|Madhya pradesh Government
1611

371 1612 Government |[River 0.568||Madhya pradesh Government
1612

372|355 Private Agriculture 0.017(|Mohan S/O Rama Jawa
355

373 ||356/2 Private Agriculture 0.119||Pradeep S/O Kankamal Patwa
356/2

374 ||356/3 Private Agriculture 0.078(|Mohan S/O Rama Jawa
356/3

375 |[357/1 Private Agriculture 0.138||Narayan S/O Bhagirath Anjana
357/1

376 ||361/1 Private Agriculture 0.03(|Narayan S/O Bhagirath Anjana
361/1

377 ||361/2/1 Private Agriculture 0.17||Radheshyam S/O Bhagirath Anjana
361/2/1

378  ||361/2/2 Private Agriculture 0.062(|Padma W/O Prahlad
361/2/2

379  ||362 Private Agriculture 0.097(|Shiv Temple
362

380 ||364 Private Agriculture 0.263|[Shiv Temple
364

381 365 Private Agriculture 0.146(|Shiv Temple
365

382 [|366/1 Private Agriculture 0.003||[Ramesh gir Komal gir S/O
Dashrath gir Lilibai widow
Dashrath gir, Mohan Gir S/O
Shankar Gir
366/1

383  |[366/2 Private Agriculture 0.007|(Manoharlal S/O Amritlal Kotdia
366/2

384 ||371 Government |[Nala 0.001||[Madhya pradesh Government
371

385 372 ||Private ||Agriculture I 0.003|{Bharatlal S/O Motilal Jawa
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372

386

619

Government

Road

1.84

Madhya pradesh Government
619

387

631/2

Private

Agriculture

0.004

Kanchan W/O Ramchand Varagat
631/2

388

645

Government

Nala

0.076

Madhya pradesh Government
645

389

649

Private

Agriculture

0.07

Prahlad S/O Dunga Varagat
649

390

650

Private

Agriculture

0.573

Prahlad S/O Dunga Varagat
650

391

651/1

Private

Agriculture

0.027

Teja S/O Dunga Varagat
651/1

392

651/2

Private

Agriculture

0.216

Hokam Singh S/O Shambhu
Varagat.
651/2

393

659

Government

Nala

0.059

Madhya pradesh Government
659

394

660

Private

Agriculture

0.002

Kamlesh SO Rughnath Tarak Raju
SO Rughnath Tarak Paari Widow
Rughnath Tarak

660

395

661

Private

Agriculture

0.081

Bharatlal SO Mangilal Kharan
661

396

662

Private

Agriculture

0.352

Urmila WO Omprakash Putod
662

397

663

Private

Agriculture

0.022

Narayan SO Kana Putod
663

398

666

Private

Agriculture

0.194

Rajibai WO Bharatlal kharan
666

399

667/1

Private

Agriculture

0.146

Ranchod S/O Goba
667/1

400

667/2

Private

Agriculture

0.194

Bharatlal S/O Goba
667/2

401

667/3

Private

Agriculture

0.142

Amritlal S/O Goba
667/3

402

667/4

Private

Agriculture

0.01

Amritlal S/O Goba Bharatlal S/O
Goba Ranchod S/O Goba
667/4

403

668/1

Private

Agriculture

0.058

Ranchod S/O Goba
668/1

404

668/2

Private

Agriculture

0.043

Bharatlal S/O Goba
668/2

405

669

Private

Agriculture

0.127

Ranchod S/O Goba
669

406

670/1

Private

Agriculture

0.195

Lakshman SO Bherulal Kharan
670/1

407

670/2

Private

Agriculture

0.488

Arjun SO Bharatlal Kharan
670/2

408

671

Private

Agriculture

0.002

Ramchand S/O Gangaram Bhabar,
Gulabbai Widow Babu Bhabar
Ramesh Nabalik S/O Gopal Bhabar
Sangeeta Widow Gopal Bhabar
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Manguda S/O Koda Bhabar Bharat
S/O Babu Bhabar Ankit S/O Gopal
Bhabar Govindsingh S/O Kachru
Bhabar Mansingh S/O Kachru
Bhabar Nanuram S/O Kachru
Bhabar Bhuri Widow Kachru
Bhabar

671

409

675

Private

Agriculture

0.13

Lakshman SO Bherulal Kharan
675

410

676

Private

Agriculture

0.119

Bharatlal SO Motilal Jawa
676

411

687/1

Private

Agriculture

0.066

Gopal SO Bharatlal Jawa
687/1

412

687/2

Private

Agriculture

0.056

Rameshwar SO Bharat Lal Jawa
687/2

413

688/1

Private

Agriculture

0.026

Motilal SO Gulabji Jawa
688/2

414

689/1

Private

Agriculture

0.003

Rameshwar SO Bharat Lal Jawa
689/1

415

689/2

Private

Agriculture

0.008

Gopal SO Bharatlal Jawa
689/2

416

692/2

Private

Agriculture

0.006

Anita DO Gulsingh Ningwal
692/2

417

696

Private

Agriculture

0.009

Mohanlal SO Ramlal Muniya
Sohanlal SO Ramlal Muniya
696

418

729

Private

Agriculture

0.023

Magan SO Ambaram Mansingh SO
Ambaram
729

419

730

Private

Agriculture

0.079

Baddha SO Galiya Sakriya SO
Mangu Solanki Shambhu SO
Mangu Solanki Bhuri DO Mangu
Solanki Sangeeta DO Luna Solanki
Sonaki Widow Luna Solanki

730

420

731

Private

Agriculture

0.049

Gangaram SO Naring Solanki
Sajanbai Widow Naring Solanki
731

421

732

Private

Agriculture

0.008

Mansingh SO Karama Solanki
Geeta DO Karama Solanki Baluda
SO Karama Solanki Dhanni SO
Karama Solanki Kamla Widow
Karama Solanki Badi SO Karama
Solanki kailash SO Karama Solanki
732

422

749

Private

Agriculture

0.035

Mansingh SO ambaram Bhabar
Magan SO Ambaram Bhabar
749

423

750/1

Private

Agriculture

0.001

Rukhibai Widow Bherulal Kharan
750/1

424

750/2

Private

Agriculture

0.05

Bharatlal SO Mangilal Kharan
750/2

425

751

Private

Agriculture

0.743

Kanchan WO Ramchand Varagat
751




[T &% 3(ii)]

HILT =T TSI AT

107

426

752

Private

Agriculture

0.275

Motilal SO Tikam Varagat
752

427

753

Private

Agriculture

0.338

Motilal SO Tikam Varagat
753

Village

: Panthborali

428

103

Private

Agriculture

0.031

Thavariya hiraka, Rajya, Mansingh
S/O Galiya
103

429

104/1

Private

Agriculture

0.015

Madiya S/O Kanji Meda
104/1

430

104/2

Private

Agriculture

0.017

Manguda S/O Kandi Meda
104/2

431

106

Private

Agriculture

0.014

Wala Ram S/O Kacharu, Geeta
Widow Kachru
106

432

107

Private

Agriculture

0.03

Moti, Ramlal, Nanuram, Seeta,
Jhumli, Mangudi, Dhuli S/O
Lalajya, Ratanibai Widow lalajya,
Ditya Nanuram S/O Ravja, Suresh,
Sawan, Guddi, Sangeeta, D/O
Galiya, Hurji Widow Galiya,
Homala, Fulya, Shankariya S/O
Mavaja, Ratanibai Widow Lalajya
Meda, Moti, Ramlal, Nanuram,
Seeta, Jhumli, mangudi, Dhuli S/O
Lalajya

107

433

108

Government

khad ke gade

0.01

Madhya Pradesh Government
108

434

109

Government

School

0.286

Madhya Pradesh Government
109

435

110/1

Private

Agriculture

0.003

Bijal S/O Sukhliya Meda
110/1

436

110/2

Private

Residential

0.02

Bijal S/O Sukhliya Meda
110/2

437

113

Government

Road

0.013

Madhya Pradesh Government
113

438

117

Private

Agriculture

0.042

Thavariya hiraka, Rajya, Mansingh
S/0O Galiya Meda
117

439

118/1/1/1/1/1

Private

Agriculture

0.041

Babu, Gajendra, Burji S/O
Thavariya, Deva D/o Thavariya,
Hatudi Widow Thavriya Meda
118/1/1/1/1/1/1/1

440

118/1/1/1/1/1

Private

Agriculture

0.0083

Badrilal S/O Madiya meda
118/1/1/1/1/1/1/2

441

118/1/1/1/1/1

Private

Agriculture

0.0083

Rakesh S/o Nandu meda
118/1/1/1/1/1/2

442

118/1/1/1/1/2

Private

Agriculture

0.08

Gobari Gamad W/O Tersingh
118/1/1/1/1/2

443

118/1/1/1/1/3

Private

Agriculture

0.07

Babu, Gajendra, Dev, Burji S/O
Thavriya, Hatudi Widow Thavriya
Meda

118/1/1/1/1/3
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444 118/1/1/1/2 Private Agriculture 0.007|[Pappulal S/O Ditya Meda
118/1/1/1/2

445 |[118/1/1/2 Private Residential 0.002|[Sharda W/O Raichand Meda
118/1/1/2

446 (|118/1/2 Private Agriculture 0.05|[Kalpesh S/O Parsingh Devda
118/1/2

447 |[118/2 Private Agriculture 0.02{|Bhulibai W/O Rama, Ratanbai W/O
Madiya Meda
118/2

448 11972 Private Agriculture 0.003(|Manguda S/O Sukhliya Garwal
119/2

449 |]120/1 Private Agriculture 0.065||[Manguda S/O Sukhliya Garwal
120/1

450 |[121/1 Private Agriculture 0.04{|Lalsingh S/O Kaluram Garwal
121/1

451 12172 Private Agriculture 0.035(|Manguda S/O Sukhliya Garwal
121/2

452 ||122 Government ||Marghat 0.093||[Madhya Pradesh Government
122

453 123 Government |[Nala 0.092(|[Madhya Pradesh Government
123

454 |(|127 Government |[Na Ka 0.107[|[Madhya Pradesh Government
127

455 131 Government ||Hill 0.073(|Madhya Pradesh Government
131

456 ||132 Government ||Ka.Ka. 0.021||[Madhya Pradesh Government
132

457 139 Private Agriculture 0.032|[Puna,Madi, Shanti, Kesar, Nandu,
Ramesh S/O Rama Garwal, Jhamku
Widow Rama Garwal
139

458 |[140 Private Agriculture 0.048|[Bharat S/O Mansingh Garwal
140

459 |[141 Private Agriculture 0.134|[Mansingh S/O Bhima Garwal
141

460 (|144/1 Private Agriculture 0.053(|Madiya S/O Mansingh Garwal
144/1

461 144/2 Private Agriculture 0.061(|Badrilal S/O Mansingh Garwal
144/2

462  [|145 Private Agriculture 0.208|[Bhundi Widow Shankar Garwal,
Narsingh, Badrilal, Soma, Nandu
S/O Khimla Garwal, Premsingh,
Bhura, Kalu S/O Shankar Garwal
145

463 150 Private Agriculture 0.051{|Bijal S/O Hemla
150

464 ||151 Private Agriculture 0.115||Bijal S/O Hemla
151

465 152 Government |[Road 1.494(|Madhya Pradesh Government
152

466 [|153 Government |[Rasta 0.046||[Madhya Pradesh Government
153

la67  |I175 ||Private ||Agriculture I 0.0002||Khetiya S/O Limba Garwal
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175

468

177/1

Private

Agriculture

0.042

Piriya S/O Limba Girwal
177/1

469

177/2

Private

Agriculture

0.026

Ditya S/O Limba Girwal
177/2

470

177/3

Private

Agriculture

0.012

Khetiya S/O Limba Garwal
177/3

471

334

Private

Agriculture

0.079

Mangu S/O Hemraj Muniya
334

472

335

Government

Khad ke Gadde

0.011

Madhya Pradesh Government
335

473

546

Private

Agriculture

0.112

Rumal, Sohan, Mangu S/O Kuka
Garwal
546

474

549/1

Private

Agriculture

0.004

Kamli W/O Mangu Garwal
549/1

475

549/2

Private

Agriculture

0.001

Pepudi D/O Mana Garwal, Varju
Widow Mana Garwal, Ramudi D/O
Mana Garwal, Kalu S/O Mana
Garwal, Ganga D/O Mana Garwal,
Rakhma Widow Dunga Garwal,
Seeta D/O Dunga Garwal, Jainu
S/O Dunga Garwal, Tejram S/O
Dunga Garwal

549/2

476

55

Private

Agriculture

0.018

Bijal S/O Hemla
55

477

56

Private

Agriculture

0.046

Kamli, Mangudi, Hukliya, Fula,
Dhanki, Rugnath, Samadu S/O
Hiralal Garwal

56

478

562

Government

Road

2.366

Madhya Pradesh Government
562

479

563/1

Private

Agriculture

0.16

Rohit Meda S/O Devendra Meda
563/1

480

563/2

Private

Agriculture

0.092

Manakibai W/O Rupsingh Ganava
563/2

481

566/1

Private

Agriculture

0.021

Rumal, Nanuram, Ramesh, Raju
S/O Mala Meda
566/1

482

566/2

Private

Agriculture

0.056

Rumal S/O Mala Meda
566/2

483

567/1

Private

Agriculture

0.028

Rumal S/O Mala Meda
567/1

484

57

Private

Agriculture

0.071

Gordhan S/O Manna Garwal
57

485

573

Government

Nala

0.013

Madhya Pradesh Government
573

486

58

Private

Agriculture

0.199

Ramesh S/O Gavaji Garwal
58

487

59/2

Private

Agriculture

0.008

Mohan S/O Kodar
59/2

488

59/3

Private

Agriculture

0.012

Dulsingh S/O Kodar
59/3
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489 ||64 Government (|Khaliyan 0.046|[Madhya Pradesh Government
64

490 ||67 Private Agriculture 0.032||Ambaram S/O Kanji Garwal
67

491 68 Private Agriculture 0.06(|Badri, Ratan S/O Natha Garwal,
Pujali Widow Natha Garwal
68

492 ||69/1 Private Agriculture 0.02{|Rama S/O Fula Garwal
69/1

493 [|69/2 Private Agriculture 0.01|[Hiralal S/O Fula Garwal
69/2

494 (70 Private Agriculture 0.03(|Sharda,Hiralal S/O Bherulal,
Sundar Widow Bherulal jaiswal
70

495 (|71 Private Agriculture 0.018{|Manguda S/O Sukhliya Garwal
71

496 |72 Government |[Khaliyan 0.016{|Madhya Pradesh Government
72

497 |73 Government ||Khaliyan 0.022||[Madhya Pradesh Government
73

498 |74 Government |[Khaliyan 0.02|(Madhya Pradesh Government
74

499 |[75 Government ||Khaliyan 0.02{|[Madhya Pradesh Government
75

500 ||76 Private Agriculture 0.02||[Omprakash, Radheshyam S/O
Basantilal, Garwal
76

501 77 Private Agriculture 0.02(|Seeta, Nanuram, Moti, Ramlal,
Mangudi, Dhuli, Jhumli S/O Lalji
Meda
77

502 (|78 Private Agriculture 0.01|[Bhima S/O Nanda Meda
78

503 (|79 Government |(Cannal 0.01{|Madhya Pradesh Government
79

504 ||80/1 Private Agriculture 0.063(|Nanuram S/O Jhitara Meda
80/1

505 |{80/2 Government |[Nahar 0.097(|Madhya Pradesh Government
80/2

506 |[80/3 Private Agriculture 0.191|[Nanuram S/O Jhitara Meda
80/3

507 ||81 Government ||Rasta 0.016||[Madhya Pradesh Government
81

508 |(929/3 Government ||Na.Ka. 0.263(|Madhya Pradesh Government
929/3

Village: Bachhikheda

509 ||l Government |[Road 0.5{|Madhya pradesh Government
1

510 ||7 Private Agriculture 0.025||Varsingh Puna Someshwar
Harchand SO Amra Katija
7

511 8 Private Agriculture 0.03(|Varsingh Puna Someshwar
Harchand SO Amra Katija
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E

512

9

Government

Ka Ka

0.002

Madhya pradesh Government
9

|Village

: Chhawani

513

1

Government

Rasta

0.078

Madhya pradesh Government
1

514

11

Private

Agriculture

0.314

Gattu S/O Bherulal Sanjay S/O
Hiralal Rajni Bai D/O Hiralal
Sunita D/O Heralal Savita Bai D/O
Hiralal Dharmendra S/O Hiralal

11

515

110

Private

Agriculture

0.081

Hirki Bai Widow Wagji Gorki Bai
D/O Wagji Kali Bai D/O Wagji
Amar Singh S/O Wagji

110

516

111

Private

Agriculture

0.03

Sanjay Patidar S/O Madanlal
111

517

112

Private

Agriculture

0.438

Nathu S/O Kawara Vasunia
Hariram S/O Kawara Vasunia
Saturi Widow Kawara Vasunia
bKamlesh S/O Kawara Vasunia
Mukesh S/O Kawara Vasuniaesh
Dhoop Widow Kawara Vasunia
Mansingh S/O Kawara Vasunia
112

518

113

Private

Agriculture

0.041

Nathu S/O Kawara Vasunia
Hariram S/O Kawara Vasunia
Saturi Widow Kawara Vasunia
bKamlesh S/O Kawara Vasunia
Mukesh S/O Kawara Vasuniaesh
Dhoop Widow Kawara Vasunia
Mansingh S/O Kawara Vasunia
113

519

114

Government

Ka ka

0.033

Madhya pradesh Government
114

520

12

Private

Agriculture

0.005

Gattu S/O Bherulal Sanjay S/O
Hiralal Rajni Bai D/O Hiralal
Sunita D/O Heralal Savita Bai D/O
Hiralal Dharmendra S/O Hiralal

12

521

13

Private

Agriculture

0.1

—_—

Gattu S/O Bherulal Sanjay S/O
Hiralal Rajni Bai D/O Hiralal
Sunita D/O Heralal Savita Bai D/O
Hiralal Dharmendra S/O Hiralal

13

522

14

Private

Agriculture

0.204

Sukhlal S/O Mangilal Teli dhapu
Widow Manglilal Teli Kachriya
S/O Mangilal Teli

14

523

16

Private

Agriculture

0.014

Ramchandra S/O Hiralal Verma
Rajendra S/O Hiralal Verma
16

524

179

Government

Rasta

0.021

Madhya pradesh Government
179

525

18

Private

Agriculture

0.52

Ramchandra S/O Hiralal Verma
Rajendra S/O Hiralal Verma
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|18

526 [|183

Government

Abadi

0.047

Madhya pradesh Government
183

527 [|184

Government

Rasta

0.031

Madhya pradesh Government
184

528 [|185

Government

Abadi

0.127

Madhya pradesh Government
185

529  [|186

Government

Rasta

0.022

Madhya pradesh Government
186

530 |[|187

Government

Charagah

0.041

Madhya pradesh Government
187

531 19

Private

Agriculture

0.128

Ramchandra S/O Hiralal Verma
Rajendra S/O Hiralal Verma
19

532 {|20/1

Private

Agriculture

0.11

Bherulal S/O Thavara Hira Bai
‘Widow Thavara
20/1

533 ]{20/2

Private

Agriculture

0.029

Mansingh S/O Thavara
20/2

534 |28

Private

Agriculture

0.291

Sukhlal S/O Mangilal Teli Dhapu
Bai Widow Mangilal Teli Kachriya
S/O Mangilal Teli

28

535 ||4/3

Private

Agriculture

0.004

Omprakash, Sudheer Kumar,
Praveen Kumar,Ashwin Kumar S/O
Vishveshwar, Daksha, Suneeta,
Pushpa D/O Ambika, Prasad
Davina Widow NarayanPrasad
Bhat, Umesh, Dinesh, Mahesh S/O
Narayan Prasad Bhat

4/3

536 ||5

Private

Agriculture

0.012

Bheru S/O Mangilal Maliwad
Sundar Bai Widow Mangilal
Maliwad Kailash S/O Mangilal
Maliwad Dinesh S/O Mangilal
Maliwad

5

537 ||6

Government

Rasta

0.175

Madhya pradesh Government
6

538 |7

Private

Agriculture

0.239

Bheru S/O Mangilal Maliwad
Sundar Bai Widow Mangilal
Maliwad Kailash S/O Mangilal
Maliwad Dinesh S/O Mangilal
Maliwad

7

539 (|8

Private

Agriculture

0.486

Bheru S/O Mangilal Maliwad
Sundar Bai Widow Mangilal
Maliwad Kailash S/O Mangilal
Maliwad Dinesh S/O Mangilal
Maliwad

8

540 |82

Government

Rasta

0.035

Madhya pradesh Government
82

541 87

Private

Agriculture

0.279

Bijali S/O Bhera Manguda S/O
Muliya
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542 (|88 Private Agriculture 0.098(|Bijali S/O Bhera Manguda S/O
Muliya
88

543 |89 Private Agriculture 0.054{|[Ramchandra S/O Hiralal Verma
Rajendra S/O Hiralal Verma
89

544 ||91/1 Private Agriculture 0.155{|Mohan S/O Radu
91/1

545 ||91/2 Private Agriculture 0.216(|Chatar Singh S/O Radu
91/2

546 (|92 Private Agriculture 0.088|[Babu S/O Magtiya Damar Badudi
D/O Magtiya Damar Hukli Bai D/O
Magtiya Damar
92

547 ||93 Private Agriculture 0.035(|Sukhram S/O Lakshman Nathdi
S/O Lakshman
93

548  [|96/1 Private Agriculture 0.116|[Narsingh S/O Maliya PremChand
S/O Maliya Sajni Bai Widow
Maliya Ramchandra S/O Maliya
96/1

549 1(96/2 Private Agriculture 0.018||Kalu S/O Dalla Hiralal S/O Dalla
96/2

550 (|97 Private Agriculture 0.322|[Thavariya S/O Bhera Damar
Gangaram S/O Bhera Damar Galia
S/O Bhera Damar
97

551 ||98 Private Agriculture 0.778||Gattu S/O Balu
98

552 1199 Government |[Nala 0.041{|Madhya pradesh Government
99

|Village: Bhabharpada

|553 ||1 17 ||Government ||Ka Ka ” 0.015||Madhya Pradesh Government

554 (1129 Government ||charagah 0.154|[Madhya Pradesh Government
129

555 130 Government |froad 0.34|(Madhya Pradesh Government
130

Village: Kundiapada

556 ||113 Government |[Road 0.029(|Madhya pradesh Government
113

557 ||115 Government |[Ka Ka 0.13{|Madhya pradesh Government
115

558 116 Government |[Na. Ka.Ka 0.111{|Madhya pradesh Government
116

559 ||117 Government |[Road 0.01{|Madhya pradesh Government
117

560 ||118 Government |[Ka Ka 0.056{|Madhya pradesh Government
118

561 119 Government ||Abadi 0.013|[Madhya pradesh Government
119

562 120 Government (|Na Ka 0.053|[Madhya pradesh Government
120
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563

121

Government

Ka Ka

0.074

Madhya pradesh Government
121

564

122

Private

agriculture

0.05

Gattu S/O Rupa Pargi Ambu S/O
Rupa Pargi Mansingh S/O Rupa
Pargi Kalu S/O Rupa Pargi

122

565

132

Private

agriculture

0.012

Gattu S/O Rupa Pargi Ambu S/O
Rupa Pargi Mansingh S/O Rupa
Pargi Kalu S/O Rupa Pargi

132

566

133

Government

Ka Ka

0.003

Madhya pradesh Government
133

567

149

Government

Road

0.017

Madhya pradesh Government
149

568

171

Private

agriculture

0.002

Hemraj SO Bhera Ramesh SO
Ravji Vasunia Radudi SO Bhera
Vasunia

171

569

172

Private

agriculture

0.137

Hemraj S/O Bhera Ramesh S/O
Ravji Vasunia Radudi S/O Bhera
Vasunia

172

570

173

Government

Road/Ka.Ka.

0.91

Madhya pradesh Government
173

Village

: Hindola Bawadi

571

106

Private

Agriculture

0.051

Ramkanya D/O Luna, Raju S/O
Luna, Janki Widow Luna Garwal,
Kailash S/O Luna Garwal

106

572

107

Government

Road

0.181

Madhya pradesh Government
107

573

108

Government

Na Ka

0.063

Madhya pradesh Government
108

574

11

Private

Agriculture

0.001

Kodaria, s/o Ambaram Bhuria
Radhu, s/o Narji Bhuria Nanuram,
s/o Narji Bhuria Buwariya, s/o
Valji Bhuria Dhapudi, widow of
Mogji Bhuria Magu, s/o Mogji
Bhuria Ditiya, s/o Narji Amri, s/o
Manna Bhuria Natha, s/o Manning
Bhuria Rangji, s/o Ambaram
Bhuria Dhula, s/o Ambaram Bhuria
Madia, s/o Ambaram Bhuria
Jamna, widow of Ambaram Bhuria
11

575

113

Government

Road

0.008

Madhya pradesh Government
113

576

118

Government

Na Ka

0.004

Madhya pradesh Government
118

577

119

Government

Road

0.003

Madhya pradesh Government
119

578

12

Government

Road

0.049

Madhya pradesh Government
12

579

120/1/1

Private

Agriculture

0.002

Kalu S/o Nanda
120/1/1
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580 120/1/2 Private Agriculture 0.004|[Kachru S/O Nanda
120/1/2

581 120/1/3 Private Agriculture 0.002|[Sandeep S/O Kallu Pargi, Diyaram
S/0O Kallu Pargi, Kodri D/O Kallu
Pargi

120/1/3

582 ||120/1/4 Private Agriculture 0.003(|Gajju S/O Nanda
120/1/4

583 120/2 Private Agriculture 0.001|[Ramesh S/O Ravji Pargi
120/2

584 ||121 Private Agriculture 0.006(|Thavari W/O Goba Vasunia
121

585 125 Private Agriculture 0.004(|Kallu S/O Kana Garwal
125

586 ||13/1/1 Private Agriculture 0.063(|Vikram S/O Deepa Garwal
13/1/1

587 ||13/1/2 Private Agriculture 0.061{|Moti S/O Deepa Garwal
13/1/2

588 [|13/1/3 Private Agriculture 0.055||[Ramchandra S/O Deepa Garwal
13/1/3

589  ||13/2 Private Agriculture 0.155||Narayan S/O Hakru Garwal,
Jagdish S/O Hakru Garwal,
Narmada Widow Hakru Garwal
13/2

590 (|13/3 Private Agriculture 0.14{|Thavarsingh S/O Hemraj Garwal
13/3

591 14/1 Private Agriculture 0.115(|Ratan S/O Raghunath
14/1

592 (|14/2 Private Agriculture 0.168||Tulsiram S/O Bheema
14/2

593 14/3 Private Agriculture 0.127||Naran S/o Bhima
14/3

594 ||14/4 Private Agriculture 0.023(|Goba S/O Ranchod Garwal, Samud
Widow Ranchod Garwal, Gendalal
S/0O Ranchod Garwal

14/4

595 (|27 Private Agriculture 0.128(|Rajveer Singh S/O Nathu Singh
Garwal, Sadhna Bai Widow Nathu
Singh Garwal, Natwar Singh S/O
Nathu Singh Garwal

27

596 |[28 Government [|Na.Ka.Ka. 0.207|(Madhya pradesh Government
28

597 1129 Government |[Road 0.053|[Madhya pradesh Government
29

598 |49 Private Agriculture 0.171|Girdhari S/O Narsingh, Tulsi
‘Widow Narsingh
49

599 1|50 Government ||[Na.Ka.Ka. 0.007|[Madhya pradesh Government
50

600 |[52 Government (|Ka.Ka. 0.142|(Madhya pradesh Government
52

601 ||56 Private Agriculture 0.028|(Bali Widow Sukla Ganava, Punja
S/O Sukla Ganava
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|I56

602

57

Private

Agriculture

0.002

Manglia S/O Sukla
57

603

58

Government

Na.Ka.Ka.

0.083

Madhya pradesh Government
58

604

59

Government

Road

1.186

Madhya pradesh Government
59

605

6/2

Private

Agriculture

0.055

Ganpat S/O Jogadia Bhuriya,
Lakshman S/O Hariram Bhuriya,
Parvatibai Widow Hariram
Bhuriya, Shree Ram S/O Hariram
Bhuriya, Narayan S/O Nandu
Bhuriya, Ramesh S/O Nandu
Bhuriya, Ishwar S/O Nandu
Bhuriya, Kailash S/O Nandu
Bhuriya, Sovani Widow Nandu
Bhuriya

6/2

606

60

Government

Road

0.34

Madhya pradesh Government
60

607

61

Private

Agriculture

0.14

Suratan S/O Ratan
61/1

608

62/1

Private

Agriculture

0.009

Kamla Bai D/O Dayaram Meda
62/1

609

62/2

Private

Agriculture

0.031

Sawan Kumar S/O sukdev Gosle
62/2

610

Private

Agriculture

0.148

Ganpat S/O Jogadia Bhuriya,
Lakshman S/O Hariram Bhuriya,
Parvatibai Widow Hariram
Bhuriya, Shree Ram S/O Hariram
Bhuriya, Narayan S/O Nandu
Bhuriya, Ramesh S/O Nandu
Bhuriya, Ishwar S/O Nandu
Bhuriya, Kailash S/O Nandu
Bhuriya, Sovani Widow Nandu
Bhuriya

7

611

74/1

Private

Agriculture

0.03

Ramkanya D/O Luna, Raju S/O
Luna, Janki Widow Luna Garwal,
Kailash S/O Luna Garwal

74/1

612

74/2

Government

Aabadi/ gavthan

0.001

Madhya pradesh Government
74/2

613

8/2

Private

Agriculture

0.355

Bhamarsingh S/O Nagji Bhuria
Badri widow Nagji Bhuria Dhula
S/O Nagji Bhuria

8/2/2/1

614

Private

Agriculture

0.238

Kodaria, s/o Ambaram Bhuria
Radhu, s/o Narji Bhuria Nanuram,
s/o Narji Bhuria Buwariya, s/o
Valji Bhuria Dhapudi, widow of
Mogji Bhuria Magu, s/o Mogji
Bhuria Ditiya, s/o Narji Amri, s/o
Manna Bhuria Natha, s/o Manning
Bhuria Rangji, s/o Ambaram
Bhuria Dhula, s/o Ambaram Bhuria
Madia, s/o Ambaram Bhuria
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Jamna, widow of Ambaram Bhuria
9/1

Village

: Chhayanpada

615

14

Private

Agriculture

0.042

Jaggu S/O Radu Bhuria Kalu S/O
Radu Bhuria
14

616

15/1

Private

Agriculture

0.035

Mangu S/O Punja Bhabhar
15/1

617

15/2

Private

Agriculture

0.045

Shambhu S/O Punja Bhabhar
15/2

618

16

Government

Rasta

2.34

Madhya pradesh Government
16

619

17/1

Private

Agriculture

0.156

Basanti Widow Ambu Damar Kalu
S/O Ambu Damar Kailash S/O
Ambu Damar Pari Bai Widow
Dayaram Damar Ramlal Minor S/O
Dayaram Damar

17/1

620

172

Private

agriculture

0.167

Sugna Widow Tersing Singad Raju
S/O Tersing Singad Sushila D/O
Tersing Singad

172

621

175/1

Private

Agriculture

0.005

Balu S/O Nanuram Singad
175/1

622

Government

Rasta

0.008

Madhya pradesh Government
2

623

20

Government

Rasta

0.012

Madhya pradesh Government
20

624

21/1/11

Private

agriculture

0.003

Bhundi S/O Anil Taad
21/1/1/1

625

21/1/172

Private

Agriculture

0.011

Dituda Bhabhar W/O Gattu
21/1/1/2

626

21/172

Private

Agriculture

0.033

Ramesh S/O Varda Solanki
21/1/72

627

21/1/3

Private

Agriculture

0.031

Prakash S/O Puna Damar
21/1/3

628

21/2/1

Private

agriculture

0.029

Kousalya W/O Sajjan Singh Rawat
21/2/1

629

21/2/2

Private

agriculture

0.038

Gulab Singh Ninama S/O Var
Singh
21/2/2/1

630

217272

Private

agriculture

0.034

Hirji S/O Varsingh Ninama
21/2/2/2/2

631

22/1

Private

agriculture

0.089

Sugna Widow Nandu Taad Sukla
S/O Sarju Taad Bhulki Widow
Surji Taad Shobharam S/O Surji
Taad Ganpat Minor S/O Nandu
Taad

22/1

632

22/2

Private

agriculture

0.119

Lalji S/O Galiya Taad
22/2

633

22/3/1

Private

Agriculture

0.031

Manohar Singh S/O Mangilal Baria
22/3/1

634 |[22/32

| |Private

| |Agricu1ture

0.061|[Hirji S/O Galiya Taad
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|[22/3/2

635

22/4

Private

Agriculture

0.169

Gobari Widow Verji Taad Ramesh
S/O Verji Taad Babu S/O Verji
Taad

22/4

636

24/1

Private

Agriculture

0.327

Basanti Widow Ambu Damar Kalu
S/O Ambu Damar Kailash S/O
Ambu Damar Pari Bai Widow
Dayaram Damar Ramlal Minor S/O
Dayaram Damar

24/1

637

25/1

Private

Agriculture

0.143

Mayaram S/O Thavariya
25/1

638

25/2/1

Private

Agriculture

0.016

Dilip S/O Tulsiram
25/2/1

639

25/2/2

Private

Agriculture

0.088

Badrilal S/O Thavariya Damar
25/2/2

640

25/3

Private

Agriculture

0.176

Ramesh S/O Thavariya Damar
25/3

641

26

Government

Nala

0.021

Madhya pradesh Government
26

642

372

Private

Agriculture

0.006

Shambhu S/O Punja Bhabhar
32

Village

: Mohanpura

643

1069/1

Private

Agriculture

0.001

Omkar S.O Ambaram Bhuria
1069/1

644

1072

Private

Agriculture

0.034

Dhapudi D/O Moti Bhuria
Narsingh S.O Ditya Bhuria
Lakshman S/O Moti Bhuria
Mangilal S/O Ditya Bhuria
SuganBai Widow Ditya Bhuria
Homli D/O Moti Bhuria Govind
S/O Ditya Bhuria Bherulal S/O
Ditya Bhuria

1072

645

1073

Private

Agriculture

0.09

Dhapudi D/O Moti Bhuria
Narsingh S/O Ditya Bhuria
Lakshman S/O Moti
BhuriaMangilal S/O Ditya Bhuria
SuganBai Widow Ditya Bhuria
Homli D/O Moti Bhuria Govind
S/0 Ditya Bhuria Bherulal S/O
Ditya Bhuria

1073

646

1074

Private

Agriculture

0.128

Hindusingh S.O Ambaram Bhuria
1074

647

1075/1

Private

Agriculture

0.075

Narendra Singh S/O Nansingh
Bhide
1075/1

648

1075/2

Private

Agriculture

0.08

Man Singh S/O Sukram Meda
1075/2

649

1075/3

Private

Agriculture

0.061

Kal Singh S/O Sukram Meda
1075/3

650

1075/4

Private

Agriculture

0.025

Sita Bai W/O Motilal Dabi
1075/4
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651 1076/1/1/1 Private Agriculture 0.059(|Nandu S/O Mangilal Patidar
1076/1/1/1

652  [|1076/1/1/2/1 Private Agriculture 0.091|[Piyush S/O Satya Narayan Agrawal
1076/1/1/2/1

653 1076/1/1/2/2 Private Agriculture 0.071||Piyush S/O Satya Narayan Agrawal
1076/1/1/2/2

654  [|1076/1/2 Private Agriculture 0.003|(Satynarayan S/o Bherulal Agarwal
1076/1/2

655 1076/2/1 Private Agriculture 0.067(|Satynarayan S/o Bherulal Agarwal
1076/2/1

656 ||1076/2/2 Private Agriculture 0.077||Kanta Bai W/O Gopal Patidar
1076/2/2

657 [|1077/1 Private Agriculture 0.07||Hindusingh S/O Ambaram Bhuria
1077/1

658 1077/2 Private Agriculture 0.08||Omkar S.O Ambaram Bhuria
1077/2

659 {1078 Private Agriculture 0.215||Nanki Widow Kaniram Bhabhar
Somli S/O Kaniram Bhabhar
1078

660 |{1079 Government |[Road 2.966(|Madhya pradesh Government
1079

661 1080 Government |[Rasta 0.008(|Madhya pradesh Government
1080

662 ||1081 Government ||[Na.Ka.Ka. 0.133(|Madhya pradesh Government
1081

663 [|1108/1 Private Agriculture 0.012|[Ratta S/O Ravji Bhuria
1108/1

664 |[1109 Government ||[Na.Ka.Ka. 0.078||Madhya pradesh Government
1109

665 1110 Private Agriculture 0.088||Hira Bai W/O Ratta Bhuria
1110

666 ||1114/1 Private Agriculture 0.101{|Balu S/O Nanuram Bhuria
1114/1

667 ||1114/4 Private Agriculture 0.052{|[Ramchand S/O Nanuram Bhuria
1114/4

668 ||1116 Government |[Road 1.36||Madhya pradesh Government
1116

669 |[1117 Government ||[Na.Ka.Ka. 0.031||[Madhya pradesh Government
1117

670 [|1118/1 Private Agriculture 0.213||Galia S/O Chuniya Takudi Widow
Chuniya
1118/1

671 1118/2/2 Private Agriculture 0.019|[Santoshi D/O Kalu
1118/2/2

672  (|1118/2/3 Private Agriculture 0.02{|Narsingh S/O Dhanna Bhuria
Sundar Widow Dhanna Bhuria
Jitendra S/O Lalu Bhuria Vikas S/O
Lalu Bhuria Gavra Widow Lalu
Bhuria
1118/2/3

673 1121/1 Private Agriculture 0.003(|Nanalal S/O Kaniram Damar
1121/1

l674 |11212 ||Private ||Agriculture I 0.029||Galia So/o Chuniya Takudi Widow
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Chuniya
1121/2

675

1122

Government

Rasta

0.009

Madhya pradesh Government
1122

676

1123

Government

Na.Ka.Ka.

0.034

Madhya pradesh Government
1123

677

112411

Private

Agriculture

0.03

Balu S/O Nanuram Bhuria
1124/1

678

112472

Private

Agriculture

0.02

Balu S/O Nanuram Bhuria
1124/2

679

1124/3

Private

Agriculture

0.02

Ramchandra S/O Nanuram Bhuria
1124/3

680

1124/4

Private

Agriculture

0.02

Sardar S/O Nanuram Bhuria
1124/4

681

1167

Private

Agriculture

0.04

Naran S/O Rama Taad Bheru S/O
Rama Taad Gopal S/O Rama Taad
Rupa D/O Rama Taad Mayaram
S/O Rama Taad

1167

682

1168/1

Private

Agriculture

0.103

Bheru S/O Rama Taad
1168/1

683

1168/2

Private

Agriculture

0.099

Shambhu S/O Rama Ninama
Shambhu S/O Rama Ninama
1168/2

684

1172/1

Private

Agriculture

0.113

Nanuram Urf Kamru S/O Hameria
Bhuria
1172/1

685

1172/2

Private

Agriculture

0.069

Lila W/O Piralal Muniya
1172/2

686

1173/1

Private

Agriculture

0.049

Prem S/O Badda Ninama
1173/1

687

117372

Private

Agriculture

0.05

Tersingh S/O Badda Ninama
1173/2

688

1174

Private

Agriculture

0.042

Koda S/O Rama Ninama
1174

689

1175

Government

Na.Ka.Ka.

0.23

Madhya pradesh Government
1175

690

1176

Private

Agriculture

0.058

Babu S/O Jaggu Ninama
1176

691

1604

Government

Rasta

0.01

Madhya pradesh Government
1604

692

1613/1

Private

Commercial

0.009

Dilip S/O Mohan Damar
1613/1

693

1613/2

Private

Agriculture

0.041

Gabbu S/O Hariya Ninama
1613/2

694

1614

Private

Agriculture

0.052

Ratan S/O Hariya Ninama
1614

695

1615

Private

Agriculture

0.06

Bhagla S/O Hariya Ninama
1615

696

1616/1

Private

Agriculture

0.043

RameshChandra S/O Shankar
Ninama
1616/1

697

l1616/2

| |Private

||Commercial

0.018||RameshChandra S/O Shankar
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Ninama
1616/2

698 [|1617 Private Agriculture 0.068|[Suresh S/O Prabhu Ninama Gopal
S/O Prabhu Ninama Lalu S/O
Prabhu Ninama
1617/1

699 |[1617 Private Agriculture 0.015(|Bhagwati W/O Galiya Damar
1617/2

700 ||1624 Government |[Rasta 0.02{|[Madhya pradesh Government
1624

701 1630 Government |[Ka Ka 0.016{|Madhya pradesh Government
1630

702 (1631 Government ||Ka Ka 0.012|[Madhya pradesh Government
1631

703 1632 Private Agriculture 0.109(|Ranchod S/O Balram
1632

704 ||1634 Government ||[Na.Ka.Ka. 0.048(|Madhya pradesh Government
1634

705 1635 Private Agriculture 0.029(|Santosh Kumar S/O Bherulal Baser
1635

706 ||1636/1 Private Agriculture 0.055(|Santosh Kumar S/O Bherulal Baser
1636/1

707 ||1636/2 Private Agriculture 0.093(|Devendrakumar S/O Bherulal Baser
1636/2

708 1637 Private Agriculture 0.19||Kishanlata Widow Radhakishan
Rajput, Bherulal S/O Radhakishan
Rajput
1637

709 |{1639 Private Agriculture 0.228(|Satish Chandra S/O Vasudev
1639

710 |{1640 Government |[Rasta 0.015(|Madhya pradesh Government
1640

711 1641 Government |[Road 1{|Madhya pradesh Government
1641

712 ||892 Private Agriculture 0.05|[Dhanja S/O Ramchandra Damar
892

713 ||893 Government |[Road 0.047(|Madhya pradesh Government
893

Village: Kasarbardi

714 1000/1 Private Agriculture 0.03(|Ramlal S/O Hemraj Dodiyar
1000/1

715 1000/2 Private Agriculture 0.027(|Suresh S/O Hemraj Dodiyar
1000/2

716  {|1000/3 Private Agriculture 0.022|[Jhamak S/O Hemraj Dodiyar
1000/3

717 1001 Private Agriculture 0.089|[Nathulal S/O Laxman Garwal
1001

718 1002/1 Private Agriculture 0.03|[Sakariya D/O Ditiya Dodiyar
Ambudi Widow Ditiya Dodiyar
1002/1

719 1002/2 Private Agriculture 0.054(|Dhana Bai W/O Nathu Garwal
1002/2
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720 1009/1 Private Agriculture 0.479](Goba S/O Thavariya Dodiyar
1009/1

721 1009/2 Private Agriculture 0.032||Sukhram S/O Goba Dodiyar
1009/2

722 |{1009/6 Private Agriculture 0.084(|Harisingh S/O Nanuram Dodiyar
1009/6

723 1009/7 Private Agriculture 0.047(|Nandu, Pappu, Lalu, Piyaram,

Balram S/O Narsingh Dodiyar,
Rambhabai Widow Narsingh

Dodiyar
1009/7

724 ||1010 Government |[Road 4.678||Madhya pradesh Government
1010

725 [|1012/5 Private Agriculture 0.076||[Magan S/O Bhila Damar
1012/5

726 ||1012/6 Private Agricultyre 0.016(|Chagan S/O Bhila Damar
1012/6

727 ||1013 Government |[Nala 0.012{|Madhya pradesh Government
1013

728 {|1039/1 Private Agriculture 0.023||Lakshman S/O Raichand Gamad
1039/1

729 ||1040/1 Private Agriculture 0.108||Prakash S/O Mangalia Bhuria

Hiralal S/O Mangalia Bhuria
Basanti Widow Ambaram Bhuria
Suhani D/O Ambaram Bhuria
Bherki D/O Ambaram Bhuria Udia
Singh S/O Ambaram Bhuria
Yashoda D/O Ambaram Bhuria
Pappu S/O Ambaram Bhuria
1040/1

730 |{1040/2 Private Residential 0.015[{|Ambaram S/O Manglia Bhuria
Prakash S/O Mangalia Bhuria
Hiralal S/O Mangalia Bhuria

1040/2

731 1041/1 Private Agriculture 0.035(|Pawan S/O Karansingh Damar
1041/1

732 |{1041/2/1 Private Agriculture 0.037(|Pawan S/O Karansingh Damar
1041/2/1

733 1041/2/2 Private Agriculture 0.004|[Sukli D/O Ratan Damar Rudha Bai

Widow Punja Damar Lila D/O
Ratan Garwal Buari Widow Ratan
Damar Prem S/O Ratan Damar
Gorakh S/O Punja Damar Anita
D/O Punja Damar Santosh S/O
Punja Damar Dashrath S/O Ratan
Damar Bharat S/O Ratan Damar
1041/2/2

734 {1044 Government |[Rasta 0.014{|Madhya pradesh Government
1044

735 1067/4 Private Agriculture 0.099|[Shanti Bai W/O Karan Singh
Damar
1067/4

736 1068/10/1 Private Agriculture 0.02(|Sukhram S/O Radu Kharadi
1068/10/1

1737  |[1068/10/2 ||Private ||Agriculture I 0.003|[Shobharam S/O Radu Kharadi
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Sukhram S/O Radu Kharadi
1068/10/2

738

1068/10/3

Private

Agriculture

0.014|/|Shobharam S/O Radu Kharadi
1068/10/3

739

1068/13

Private

Agriculture

0.01{|Lalu S/O Chanda Kharadi
1068/13

740

1122/1

Private

Agriculture

0.003|[Ramsingh S/O Gopal Garwal
Thawari Widow Gopal Garwal
1122/1

741

1437/1/1

Private

Agriculture

0.054||Goba S/O Chand Kharadi
1437/1/1

742

1437/1/2

Private

Agriculture

0.033||Badri S/O Chanda Kharadi
1437/1/2

743

1437/2

Private

Agriculture

0.08|[Dhapubai D/O Ratan Garwal
1437/2

744

1438

Private

Agriculture

0.051{|Mangu S/O Mogani Bhabhar
1438

745

1439/2/1/1

Private

Agriculture

0.014||Jhamak S/O Hemraj Dodiyar
1439/2/1/1

746

1439/2/1/2

Private

Agriculture

0.003(|Surja W/O Kalu Bhabhar
1439/2/1/2

747

144

Government

Rasta

0.023(|Madhya pradesh Government
144

748

145/10/1

Private

Agriculture

0.019||Nitesh S/O Kailashchand Baser
145/10/1

749

145/10/2

Private

Agriculture

0.011{|Mayur Kumar S/O Mahendra
Kumar Talesara Ashish Talesara
S/O Prakashchand Talesara
145/10/2

750

145/10/3

Private

Agriculture

0.004(|Sourabh Garg S/O Dilip Jain
145/10/3

751

145/10/4

Private

Agriculture

0.034|[Bhamar Singh S/O Girdhari
145/10/4

752

145/8/1/1

Private

Agriculture

0.026(|Madan S/O Girdhari
145/8/1/1

753

145/8/1/2

Private

Agriculture

0.038||Santosh S/O Kailash Patidar Ashok
S/0O Kailash Patidar
145/8/1/2

754

145/8/2/1

Private

Agriculture

0.026(|Sarthak S/O Deepak Solanki
145/8/2/1

755

145/8/2/2

Private

Agriculture

0.022||Vinod S/O Natwar Singh Ghoti
145/8/2/2

756

1458

Private

Agriculture

0.001{|Joga S/O Deva Dodiyar
1458/6

757

1458

Private

Agriculture

0.004|[Shobharam S/O Deva Dodiyar
1458/7

758

1458

Private

Agriculture

0.007(|Ramesh S/O Kaniram Dodiyar
Dashrath S/O Kaniram Dodiyar
Kamribai S/O Kaniram Dodiyar
1458/8

759

1459

Government

ka.ka

0.008(|Madhya pradesh Government
1459

760

|[1460

||Government ||Nala

0.009||Madhya pradesh Government
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I I | [ (1460

761 1461 Government ||ka.ka 0.03||[Madhya pradesh Government
1461

762 |[1462 Government |[Rasta 0.1{|Madhya pradesh Government
1462

763  [|1463 Government |[Nala 0.013|[Madhya pradesh Government
1463

764 (|147 Government |[Rasta 0.01{|Madhya pradesh Government
147

765 148/1 Private Agriculture 0.042(|Shanta D/O Galia Garwal
148/1

766  (|148/2 Private Agriculture 0.098||Galia S/O Teja Garwal
148/2

767 152 Government |[Nala 0.001{|Madhya pradesh Government
152

768 [|1582 Government ||Ka.Ka. 0.005|[Madhya pradesh Government
1582

769 ||1585 Government ||[Na.Ka.Ka. 0.337(|Madhya pradesh Government
1585

770 ||1586 Government |[Rasta 0.036{|Madhya pradesh Government
1586

771 1587 Private Agriculture 0.015|[Nanda D/O Rugga Dodiyar
1587

772 {1588 Private Agriculture 0.045(|Gudiya D/O Bijya Dodiyar
Mansingih S/O Bijya Dodiyar Naru
S/O Bajya Dodiyar Gobi Bai
Widow Bijya Dodiyar
1588

773 1589 Private Agriculture 0.2{|[Mansingh S/O Ambaram Dodiyar
1589

774 ||1159/1/1/1 Private Agriculture 0.001{|Gopal S/O Galia Garwal
159/1/1/1

775 159/1/1/2 Private Agriculture 0.004||Ishwarlal Maida S/O Kanji Maida
159/1/1/2/1

776  ||159/1/1/2 Private Agriculture 0.002(|Krishna W/O Sohan Garwal
159/1/1/2/3

777  ||159/1/2 Private Agriculture 0.004{|Tulsiram S/O Ambaram Ninama
159/1/2

778 159/2 Private Agriculture 0.002|(Kali Bai W/O Shambhu Garwal
159/2

779 {1590 Government ||ka.ka 0.054{|Madhya pradesh Government
1590

780 ||1591 Government ||ka.ka 0.049|[Madhya pradesh Government
1591

781 1592 Private Agriculture 0.02{|Sugana W/O Sukhram Mori
1592

782 1596 Government [|Na.Ka.Ka. 0.85(|Madhya pradesh Government
1596

783 1597 Government ||ka.ka 0.071||[Madhya pradesh Government
1597

784 160/1 Private Agriculture 0.015|[Shambhu S/O Karma Garwal
160/1
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785 160/2/2/1 Private Agriculture 0.003|[Rakesh S/O Wala Katara
160/2/2/1

786  ||160/2/2/2 Private Agriculture 0.001||Rasio S/O Hadia Damor Dilip S/O
Madiya Bhuria
160/2/2/2

787 {1600 Government ||ka.ka 0.014{|[Madhya pradesh Government
1600

788 [|1601 Government |[Na.Ka.Ka. 0.568||[Madhya pradesh Government
1601

789 {1602 Government ||ka.ka 0.162(|[Madhya pradesh Government
1602

790 [|1606 Government |[Na.Ka.Ka. 0.284|[Madhya pradesh Government
1606

791 1607 Government |[Road 0.18|[Madhya pradesh Government
1607

792 1608 Government |[Road 0.09|(Madhya pradesh Government
1608

793 [|1609 Government |[Road 0.117|Madhya pradesh Government
1609

794 ||1610 Private Agriculture 0.072(|Goba S/O Thavariya Dodiyar
1610

795 1611 Government |[Nala 0.023|[Madhya pradesh Government
1611

796 ||162/10 Private Agriculture 0.021{|Hira S/O Bhera Vasunia
162/10

797 (|162/3 Private Agriculture 0.002||Teja S/O Bhera Vasunia
162/3

798 [|162/4 Private Agriculture 0.004|[Havji S/O Bhera Vasunia
162/4

799 ||162/5 Private Agriculture 0.005(|Gattu S/O Bhera Vasunia
162/5

800 [|162/6 Private Agriculture 0.025||Gavji S/O bhera Vansunia
162/6

801 162/7 Private Agriculture 0.016{|Havji S/O Bhera Vasunia
162/7

802 ||162/8 Private Agriculture 0.021||Gattu S/O Bhera Vasunia
162/8

803 162/9 Private Agriculture 0.023||Teja S/O Bhera Vasunia
162/9

804 |[1636 Government |[Nala 0.018|[Madhya pradesh Government
1636

805 1859 Private Agriculture 0.038||Ravji D/O Ranchod Chouhan
1859

806 [|1861/2 Private Agriculture 0.34{|[Mangu S/O Ranchod Chouhan
1861/2

807 |[1863 Government ||Sadak 0.048(|Madhya pradesh Government
1863

808 1864 Government ||Kabil Kast 0.006|[Madhya pradesh Government
1864

809 1869 Government (|Na.Ka.Ka. 0.015|[Madhya pradesh Government
1869

|8 10 ||188 ||Private ||Agricu1ture ” 0.412| |Shambhu S/O Dhanna Kharadi
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Gopal S/O Somla Kharadi Hola Bai
‘W/O Somla Kharadi
188

811

189

Private

Agriculture

0.011

Detu S/O Hemraj Garwal
189

812

1894

Government

ka.ka

0.042

Madhya pradesh Government
1894

813

1895

Government

Na.Ka.Ka.

0.235

Madhya pradesh Government
1895

814

1897

Private

Agriculture

0.646

Suresh S/O Chena Mori Sukki Bai
‘Widow Chena Mori
1897

815

1898

Private

Agriculture

0.616

Nathulal S/O Laxman Garwal
1898

816

1899

Government

Nala

0.304

Madhya pradesh Government
1899

817

1900

Government

Ka.Ka

0.047

Madhya pradesh Government
1900

818

1903/1

Private

Agriculture

0.001

Kalabai W/O Sukhram Kharadi
1903/1

819

1903/2/3

Private

Agriculture

0.005

Lila Bai D/O Dayaram Singad
1903/2/3

820

1903/2/4

Private

Agriculture

0.065

Dinesh S/O Laxshman Gamad
1903/2/4

821

1903/2/5

Private

Agriculture

0.048

Nathu S/O Teliya Muniya
1903/2/5

822

2040

Government

River

0.318

Madhya pradesh Government
2040

823

218/1

Private

Agriculture

0.037

Rakesh S/O Bhagirath Gamad
218/1

824

218/2

Private

Agriculture

0.036

Mohan S/O Hemraj Garwal
218/2

825

219

Private

Agriculture

0.063

Ramesh S/O Hemraj Garwal
219

826

220

Government

Road

4.475

Madhya pradesh Government
220

827

221

Private

Agriculture

0.043

Sukli Bai widow Ambaram Garwal
Bharat S/O Ambaram Garwal
Suresh S/O Ambaram Garwal
Bheru S/O Noorji Ratan S/O Noorji
Ramkanya D/O Noorji

221

828

222/1

Private

Agriculture

0.067

Deeta D/O Punja Machar shankar
D/O punja machar Jhalki widow
Punja Machar Varsingh S/O Punja
Machar

222/1

829

222/2/2

Private

Agriculture

0.012

Prakash S/O Amra Damar
222/2/2

830

222/2/3

Private

Agriculture

0.011

Lala S/O Vesta Machar
222/2/3

831

223/2/2/2

Private

Agriculture

0.018

Kamla D/O Shantilal Meda
223/2/2/2
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832

235/3

Private

Agriculture

0.004

Dinesh S/O Sukliya Garwal
Devram Garwal S/O Sukliya
Garwal Shanti Widow Sukliya
Garwal

235/3

833

235/4

Private

Agriculture

0.001

Pannalal S/O Kalu Garwal
Mangilal S/O Kalu Garwal Radha
Bai Widow Kalu Garwal

235/4

834

242/1

Private

Agriculture

0.031

Pannalal S/O Kalu Garwal
Mangilal S/O Kalu Garwal Radha
Bai Widow Kalu Garwal

242/1

835

242/2

Private

Agriculture

0.016

Bhamar S/O Lalji Garwal
242/2

836

243

Private

Agriculture

0.266

Dituda S/O Radiya Garwal Dituda
S/O Radiya Garwal Jhalki Widow
Radiya Garwal

243

837

244/1

Private

Agriculture

0.05

Onkar S/O Puja Vasunia
244/1

838

244/2

Private

Agriculture

0.017

Gavji S/O bhera Vansunia
244/2

839

244/3

Private

Agrivulture

0.015

Havji S/O Bhera Vasunia
244/3

840

244/4

Private

Agriculture

0.013

Hira S/O Bhera Vasunia
244/4

841

244/5

Private

Agriculture

0.009

Gattu S/O Bhera Vasunia
244/5

842

244/6

Private

Agriculture

0.007

Teja S/O Bhera Vasunia
244/6

843

245

Private

Agriculture

0.04

Mehanji S/O Hirka Garwal
245

844

253

Private

Agriculture

0.069

Shambhu S/O Dhanna Kharadi
Gopal S/O Somla Kharadi Hola Bai
W/O Somla Kharadi

253

845

256

Government

Nala

0.003

Madhya pradesh Government
256

846

439/1/1

Private

Agriculture

0.009

Vipul Kumar S/O Ashok Kumar
Jain Parasmal S/O Motilal Bhandari
439/1/1

847

439/1/2

Private

Agriculture

0.001

Kushargra S/O Rajesh Paliwal
Rajesh S/O/ Bashidhar Paliwal
439/1/2

848

440

Government

Road

2.558

Madhya pradesh Government
440

849

441

Private

Agriculture

0.149

Ditu S/O Hemraj Garwal
441

850

442

Government

Nala

0.032

Madhya pradesh Government
442

851

521/1

Private

Agriculture

0.311

Hira S/O Lalji Solanki Velki D/O
Lalji Solanki
521/1
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852

521/2/1/1

Private

Agriculture

0.073

Ramesh S/O Pema Meda
521/2/1/1

853

521/2/1/2

Private

Agriculture

0.143

Ramesh S/O Kachru Solanki
521/2/1/2

854

521/2/2

Private

Agriculture

0.084

Gulab Bai W/O Narayan Gamad
521/2/2

855

521/2/3

Private

Agriculture

0.034

Ramesh S/O Kachru Solanki
521/2/3

856

522/1

Private

Agriculture

0.084

Baduda S/O Limji
522/1

857

678/4

Private

Agriculture

0.001

Galiya S/O Lalu Damar
678/4

858

678/5

Private

Agriculture

0.063

Pravesh S/O Karan Singh Damar
678/5

859

679

Private

Agriculture

0.235

lakshman S/O Mulia Damar
679

860

680/1

Private

Agriculture

0.022

Pravesh S/O Karan Singh Damar
Karan Singh S/O Mulaji Damar
680/1

861

680/2/2

Private

Agriculture

0.054

Deepak S/O Narsingh Kalara
680/2/2

862

762

Private

Agriculture

0.247

Radheshyam S/O Nanji Maliwad
Dinesh S/O Nanji Maliwad Geeta
Bai Widow Nanji Maliwad Kailash
S/O Nanji Maliwad

762

863

763

Private

Agriculture

0.349

Pravesh S/O Karan Singh Damar
Karan Singh S/O Mulaji Damar
763

864

764/1/1

Private

Agriculture

0.124

Durga Widow Nandram Damar
Bharat S/O Nandram Damar
Anguri D/O Nandram Damar
764/1/1

865

764/1/2

Private

Agriculture

0.045

Manju W/O Rahul Damar
764/1/2

866

764/2

Private

Agriculture

0.233

Karan Singh S/O Muliya Damar
764/2

867

765

Government

Ka.Ka.

0.004

Madhya pradesh Government
765

868

766

Government

Nala

0.003

Madhya pradesh Government
766

869

767

Government

Nala

0.509

Madhya pradesh Government
767

870

769

Private

Agriculture

0.04

Rajaram S/O Luna Damar Dashrath
S/O Luna Damar Madan S/O
Kaniram Punki Bai Damar Widow
Kaniram Damar Nanalal S/O
Kaniram Shambhu S/O Luna
Damar

769

871

770

Government

School

0.08

Madhya pradesh Government
770

872

773/1

Private

Agriculture

0.13

Lila Bai D/O Nandram Damar
773/1
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873  |[773/2 Private Agriculture 0.086|[Prem S/O Prakash Damar
773/2

874 ||773/3 Private Agriculture 0.074||Ajit S/O Prakash Damar
773/3

875 |[773/4 Private Agriculture 0.121{|Ramesh S/O Amra Damar
773/4

876 |[774/1 Private Agriculture 0.211{|Pachudibai W/O Balram Damar
774/1

877 |[774/2 Private Agriculture 0.263(|Ganga Bai D/O Balram Damar
774/2

878 1[799/1 Private Agriculture 0.157|Jitendra S/O Dashrath Damar
799/1

879 1(799/2/1 Private Agriculture 0.042(|Jitendra S/O Dashrath Damar
799/2/1

880 |(799/2/2 Private Agriculture 0.136(|Kailash S/O Ranchod Garwal
799/2/2

881 [|800/1 Private Agriculture 0.063|[Mohan S/O Savji Damor Ruplibai
W/O Mohan Damor
800/1

882 (80072 Private Agriculture 0.179(|Sitaram S/O Galia Damar Ganga
Widow Galia Damar Pachudi
Widow Dhanna Damar Sukhram
S/O Galia Damar
800/2

883 |(800/4/1 Private Agriculture 0.05|[Sohan S/O Lalu Damar
800/4/1

884 |(800/4/2/1 Private Agriculture 0.015(|Sohan S/O Lalu Damar
800/4/2/1

885 |(800/4/2/2 Private Agriculture 0.031{|Ratan S/O Lalu Damar
800/4/2/2

886 |(800/4/3/1 Private Agriculture 0.025(|Ratan S/O Lalu Damar
800/4/3/1

887 |(800/4/3/2 Private Agriculture 0.023(|Mohan S/O Lalu Damar
800/4/3/2

888 |(800/4/4/1 Private Agriculture 0.031{|Mohan S/O Lalu Damar
800/4/4/1

889 |(800/4/4/2 Private Agriculture 0.016(|Galia S/O Lalu Damar
800/4/4/2

890 [[800/4/5 Private Agriculture 0.054|(Galia S/O Lalu Damar
800/4/5

891 ||800/5 Private Agriculture 0.08{|Mukesh S/O Mohan Damor
800/5/1

892 [|800/5 Private Agriculture 0.037|[Rakesh S/O Mohan Damor
800/5/2

893 |[801 Government |[Nala 0.125||[Madhya pradesh Government
801

894 [|806 Private Agriculture 0.228|[Rakesh S/O Mohan Damor
806/1

895 |[806 Private Agriculture 0.425|[Mohan S/O Savji Damor Ruplibai
W/O Mohan Damor
806/2

896 |[807/1 Private Agriculture 0.034|[Sitaram S/O Galia Damar Ganga

‘Widow Galia Damar Paanchudi
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‘Widow Dhanna Damar Sukhram

S/0O Galia Damar
807/1

897 |[807/2 Private Agriculture 0.03||[Ramesh S/O Dhanna Damar
807/2

898 |[807/3 Private Agriculture 0.192|Lalu S/O Nanuram Damar
807/3

899 |[807/4 Private Agriculture 0.086(|Mukesh S/O Mohan Damor
807/4/1

900 ||807/4 Private Agriculture 0.098||Rakesh S/O Mohan Damor
807/4/2

901 ||807/4 Private Agriculture 0.178{|Mukesh S/O Mohan Damor
807/4/3

902 |[|808 Private Agriculture 0.005||Kailash S/O Hemraj Damar,

Jhalakibai Widow Hemraj Damar,
Bablu S/O Ramlal Damar, Meera
‘Widow Ramlal Damar

808

903 (|811 Private Agriculture 0.001||Kailash S/O Hemraj Damar,
Jhalakibai Widow Hemraj Damar,
Bablu S/O Ramlal Damar, Meera
Widow Ramlal Damar

811

904 ||951 Government |[Nala 0.001{|Madhya pradesh Government
951

905 ||952 Private Agriculture 0.551(|Radheshyam S/O Nanji Maliwad

Dinesh S/O Nanji Maliwad Geeta
Bai Widow Nanji Maliwad Kailash
S/O Nanji Maliwad

952

906 ||953 Private Agriculture 0.182(|Bhurki Widow Limji Damar
Narshingh S/O Limji Damar
Hemraj S/O Limji Damar

953

907 |(954/1 Private Agriculture 0.155(|Bhagwati W/O Pawan Damar
954/1

908 ||958 Private Agriculture 0.302(|Pawan S/O Karansingh Damar
958

909 |[960 Private Agriculture 0.073|[Shantilal S/O Lalu Damar
960

910 ||966 Government ||Rasta 0.018|[Madhya pradesh Government
966

911 967/1 Private Agriculture 0.009(|Karan Singh S/O Raichand Bhabar
967/1

912 {|969/1/1 Private Commercial 0.01{|Balu S/O Ganpat Ninama
969/1/1

913 ||969/1/2 Private Agriculture 0.017{|Jhamak S/O Hemraj Dodiyar
969/1/2

914 (|1971/3/2 Private Agriculture 0.035|[Ramlal S/O Hemraj Dodiyar
971/3/2

915 [|971/3/3 Private Agriculture 0.004|[Jhamak S/O Hemraj Dodiyar
971/3/3

916 |[972/1 Private Agriculture 0.125|[Sukhram S/O Radu Kharadi

972/1
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917

972/2

Private

Agriculture

0.126

Shobharam S/O Radu Kharadi
972/2

918

974/1

Private

Agriculture

0.014

Meera W/O Sukhram Dodiyar
974/1

919

974/2

Private

Agriculture

0.009

Asha W/O Surtan Dodiyar
974/2

920

974/3

Private

Agriculture

0.144

Meera W/O Sukhram Dodiyar
974/3

921

976

Government

Nala

0.01

Madhya pradesh Government
976

922

977

Private

Agriculture

0.01

Moti S/O Ratan Garwal Ramesh
S/0O Ratan Garwal Dhapu Widow
Ratan Garwal Sangeeta S/O Ratan
Garwal Piyaram S/O Puna Garwal
Jhumki Widow Puna Garwal
Mansingh S/O Nathu Garwal
Radhabai Widow of Shobharam
Garwal Madia S/O of Shobharam
Garwal RaichandS/O of Nathu
Garwal Mangilal S/O of
Shobharam Garwal Ramsingh S/O
of Gopal Garwal Thawari Widow
of Gopal Garwal Bheru S/O of
Gopal Garwal

977

923

978/4

Private

Agriculture

0.039

Mansingh S/O Nathu Garwal
978/4

924

978/5

Private

Agriculture

0.012

Moti S/O Ratan Garwal Ramesh
S/O Ratan Garwal Dhapu Widow
Ratan Garwal Sangeeta S/O Ratan
Garwal Piyaram S/O Puna Garwal
Jhumki Widow Puna Garwal
Mansingh S/O Nathu Garwal
Radhabai Widow of Shobharam
Garwal Madia S/O of Shobharam
Garwal Raichand S/O of Nathu
Garwal Mangilal S/O of
Shobharam Garwal Ramsingh S/O
of Gopal Garwal Thawari Widow
of Gopal Garwal Bheru S/O of
Gopal Garwal

978/5

925

979/1/1

Private

Commercial

0.029

Badri S/O Galiya Dodoiyar
979/1/1

926

979/1/2

Private

Agriculture

0.018

Kanhaiyalal S/O Amarsingh
Dodiyar
979/1/2

927

979/2

Private

Agriculture

0.027

Dasrath S/O Kaniram Dodiyar
Ramesh S/O Kaniram Dodiyar
Kameri Bai Widow Kaniram
Dodiyar

979/2

928

979/3

Private

Agriculture

0.042

Sharda Widow Prakash Dodiyar
979/3

929

979/4

Private

Agriculture

0.045

Sita Bai Widow Amarsingh
Dodiyar
979/4
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930

980/1

Private

Agriculture

0.16

Samdi Bai D/O Hiralal Dodiyar
980/1

931

980/2

Private

Agriculture

0.104

Kanhaiyalal S/O Amarsingh
Dodiyar
980/2

932

997

Private

Agriculture

0.094

Piyaram S/O Puna Garwal
997

933

998

Private

Agriculture

0.099

Thawari Widow Gopal Garwal
Rama S/O Gopal Garwal Bheru
S/O Gopal Garwal

998

934

999

Private

Agriculture

0.186

Raichand, S/O Nathu Garwal
Mansingh, S/O Nathu Garwal
Madia, S/O Shobharam Garwal
Mangilal, S/O Shobharam Garwal
Radhabai Widow Shobharam
Garwal

999

Village

: Petlawad

935

208

Government

Ka Ka

0.013

Madhya pradesh Government
208

936

210

Private

Agriculture

0.738

Otalal S/O Kisan
210

937

217

Government

Rasta

0.038

Madhya pradesh Government
217

938

276

Private

Agriculture

0.001

Chena S/O Madiya Meda Kana S/O
Madiya Meda Ramesh S/O Madiya
Meda

276

939

277

Government

Na.Ka.Ka.

0.02

Madhya pradesh Government
277

940

278

Private

Agriculture

0.04

Mohit Dilip Maida Nirmala widow
Dilip Maida Sushila D/O Dilip
Maida Divya D/O Dilip Maida
278

941

279

Private

Agriculture

0.069

Santosh S/O Chenalal Meera S/O
Chenalal Geeta S/O Chenalal
Guddi S/O Chenalal Devyani S/O
Chenalal Nanubai widow Chenalal
279

942

280

Government

Nala

0.281

Madhya pradesh Government
280

943

285

Private

Agriculture

0.052

Dhannabai widow Lachha Maida
Mangilal S/O Lachha Maida
Munnalal S/O Lachha Maida Kalu
S/O Lachha Maida

285

944

287

Private

Agriculture

0.071

Santosh S/O Chenalal Meera S/O
Chenalal Geeta S/O Chenalal
Guddi S/O Chenalal Devyani S/O
Chenalal Nanubai widow Chenalal
287

945

288

Private

Agriculture

0.519

Rajendra Meda S/O Amarsingh
Dallubai Widow: Amara
288/2
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946

288

Private

Agriculture

0.224

Mohit S/O Dilip Maida Nirmala
Widow Dilip Maida Sushila Divya
D/O Dilip Maida

288/1

947

289

Private

Agriculture

0.028

Dhannabai widow Lachha Maida
Mangilal S/O Lachha Maida
Munnalal S/O Lachha Maida Kalu
S/O Lachha Maida

289

948

297

Government

Rasta

0.026

Madhya pradesh Government
297

949

298

Private

Agriculture

0.098

Parvati widow Shankar Maida
Rahul S/O Shankar Maida Hiralal
S/O Shankar Maida

298

950

300

Private

Agriculture

0.464

Parvati widow Shankar Maida
Rahul S/O Shankar Maida Hiralal
S/O Shankar Maida

300

951

301

Private

Agriculture

0.095

Viralal S/O Amar Singh
301

952

302

Private

Agriculture

0.268

Lalu S/O mulya
302

953

310

Government

Rasta

0.051

Madhya pradesh Government
310

954

319

Private

Agriculture

0.001

Saraswati Widow Gopal Ravindra
S/O Gopal Ishwarlal S/O Narayan
Hansa D/O Kailashchandra Dinesh
S/O Kailashchandra shyambai
Widow kailshchandra Ajay S/O
Kailashchandra Vinaykumar S/O
Samarthmal Vidyadevi Widow
Samarthmal

319

955

320

Private

Agriculture

0.117

Omprakash S/O Deva Gurjar
320

956

321

Private

Agriculture

0.321

Sapna W/O Chandanmal Gurjar
321

957

322

Private

Agriculture

0.246

Hemrajs S/O Bapulal Chavda
322

958

323

Private

Agriculture

0.229

Hemrajs S/O Bapulal Chavda
323

959

324

Private

Agriculture

0.373

Manjubala W/O Anil Muleva
324

960

409

Government

Rasta

0.138

Madhya pradesh Government
409

961

455

Private

Agriculture

0.005

Ramibai S/O Mangilal
455

962

458/1

Private

Agriculture

0.03

Dinesh S/O Madiya Nandibai
Widow Madiya Bhuribai widow
Laxman Ninama Nathu S/O
Laxman Ninama

458/1

963

458/3

Private

Agriculture

0.044

Prakash S/O Madia Maida
458/3
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964  (|458/4

Private

Agriculture

0.

—_—

Shambhubai W/O Bhuralal Maida
458/4

965  [|459

Government

Rasta

0.059

Madhya Pradesh Government
459

966  (|460

Private

Agriculture

0.231

Sunita D/O Ramanlal Jain Anita
D/O Ramanlal Jain Seema D/O
Ramanlal Jain

460

967 [|461

Government

Rasta

0.292

Madhya Pradesh Government
461

968  |[|462

Government

Nala

0.058

Madhya Pradesh Government
462

969 |[463/1/1

Private

Agriculture

0.013

Rajesh S/O Raman Lal
463/1/1

970  (|463/1/2

Private

Agriculture

0.033

Saurabh Gourav S/O Prakash
Chandra Bhandari Kiranbala W/O
Prakash Chandra Bhandari
463/1/2

971 |[463/1/3

Private

Agriculture

0.175

Sangeeta D/O Ramanlal Bhandari
463/1/3

972 ||463/11

Private

Agriculture

0.003

Paras S/O Govind Septa
463/11/1

973 |[463/11

Private

Agriculture

0.003

Saroj W/O Amritlal Patwa
463/11/2

974 |[463/13

Private

Agriculture

0.016

Shantilal S/O Narayan, Vikas S/O
Vinja muleva
463/13

975  [|463/3/1/1

Private

Agriculture

0.06

Omprakash S/O Fakirachand
Patidar
463/3/1/1

976  ||463/3/1/2

Private

Agriculture

0.02

Rameshchand S/O Kanhaiyalal Jani
463/3/1/2

977  (|463/3/2

Private

Agriculture

0.013

Sangeeta W/O Shyamlal Padiyar
463/3/2

978 |[463/3/3

Private

Agriculture

0.013

Vikas S/O Vinja Muleva
463/3/3

979  [|463/3/5

Private

Agriculture

0.02

Bhagirath S/O Jagannath Vimala
W/O Bhagirath Sahu
463/3/5

980 [|463/4/1

Private

Agriculture

0.025

Rama W/O Ashok Kumar Lodavara
463/4/1

981 (|463/4/2

Private

Agriculture

0.025

Rama W/O Ashok Kumar Lodavara
463/4/2

982  (|463/9

Private

Agriculture

0.026

Badrilal S/O Govind Septa
463/9

983 ||472

Government

Road

0.182

Madhya Pradesh government
472

984 |[|488/1

Private

Agriculture

0.01

Babulal S/O Varda Parmar
488/1

985 [|488/2

Private

Agriculture

0.036

Amita W/O Jeevan Bhandari
488/2

986  (|490

Private

Agriculture

0.641

Vithal S/O Damodar Prasad Parmar
490
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987 |[491 Government (|Nala 0.078|[Madhya Pradesh Government
491

988 |[493/1 Private Agriculture 0.27|[Pemibai W/O Motilal Solanki
493/1

989 ||493/2 Private Agriculture 0.402(|Narendra S/O Motilal Solanki
493/2

990  (|496 Government |[River 0.187||[Madhya Pradesh Government
496

991 ||498 Government ||[Na.Ka.Ka. 0.429(|Madhya Pradesh Government
498

992  ||499 Government |[Rasta 0.122(|[Madhya Pradesh Government
499

993 [|512/1 Private Agriculture 0.563||Gopal S/O Nana Muleva
512/1

994 ||515 Government ||[Na.Ka.Ka. 0.007(|Madhya Pradesh Government
515

995 ||516/1 Private Agriculture 0.158||Shankarlal Babulal S/O Deepa
516/1

996 ||516/2 Private Agriculture 0.269(|Shankarlal S/O Deepa
516/2

997 ||516/3 Private Agriculture 0.305(|Babulal S/O Deepa
516/3

998 ||518 Private Agriculture 0.686(|Govind S/O Motilal Muleva
518

999 ||519 Private Agriculture 0.08||Govind S/O Motilal Muleva
519

1000 ||522 Private Agriculture 0.002|[Hiralal S/O Dhanna Kag
522

1001 ]|523/1 Private Agriculture 0.352(|Badrilal S/O Ratanlal Solanki
523/1

1002 (|523/2 Private Agriculture 0.059(|Babulal S/O Ratanlal Solanki
523/2

1003 ||539 Private Agriculture 0.128(|Gopal S/O Nana Muleva
539

1004 (|842/1 Private Agriculture 0.015[|Ramanlal S/O Kalyanmal Malaviya
842/1/1

1005 (|1849/3 Private Agriculture 0.001||Hemlata Chauhan W/O Bhagwan
Singh Chetna Chauhan W/O Pawan
Pawan Chauhan S/O Bhagwan
Singh
849/3

1006 (/1868 Private Agriculture 0.133(|Ramibai W/O Mangilal Chavda
Mangilal S/O Nanda Chavda
868

1007 (|870 Private Agriculture 0.69(|Ramibai S/O Mangilal
870

1008 (|871 Private Agriculture 0.246(|Kishanlal S/O Dalla Muleva
871

1009 (|876 Private Agriculture 0.014|(Sudibhai S/O Hemaji
876

1010 ||878 Private Agriculture 0.079||Kishan Kana Babu S/O Lala Kamli
Bai Widow Rama Manohar S/O
Rama, Jamna S/O Rama Ravi Dilip
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Rekha Seema S/O Pema Kali
Widow Pema
878

1011 {879 Private Agriculture 0.888|[Sudibhai S/O Hemaji
879

1012 (|880 Private Agriculture 0.156(|Gopal S/O Kisana Parbar
880

1013 (|881 Private Agriculture 0.001|[Harikrishn Bhuriya S/O Kana
Nandibai Widow Mula Parbar
881

1014 (|882 Private Agriculture 0.03|[Otalal S/O Kisana
882

1015 (883 Private Agriculture 0.193(|Kankubai W/O Kisanlal
883

1016 ||886/1 Private Agriculture 0.174(|Shyamlal S/O Kishanlal Sirvi
Ramlal S/O Kishanlal Sirvi
886/1

1017 (|889 Government |[Raasta 0.033(|Madhya Pradesh Government
889

1018 (|897 Private Agriculture 0.001{|Rama S/O Hema
897

Village: Khoriya

1019 {1002 Government ||ka.ka 0.019||[Madhya Pradesh Government
1002

1020 ({1012 Private Agriculture 0.114{|[Mangu S/O Moda Solanki
1012

1021 (|1013/1 Government ||[Na.Ka.Ka. 0.208(|Madhya Pradesh Government
1013/1

1022 ||1013/10 Private Agriculture 0.07|[Shambhu S/O Lakshman Devda
1013/10/1

1023 |{1013/11 Private Agriculture 0.056(|Somaji S/O Lakshman Devda
1013/11/1

1024 |(1013/2/1 Private Agriculture 0.076||Bheru S/O Mansingh Bilwal
1013/2/1

1025 ||1013/2/2 Private Agriculture 0.045(|Radu S/O Mansingh Bilwal
1013/2/2

1026 |[1013/2/3 Private Agriculture 0.239|[Mangilal S/O Mansingh Bilwal
1013/2/3

1027 |{1013/3 Private Agriculture 0.13{|Dhanki W/O Laxman Devda
1013/3

1028 1{1013/4/1 Private Agriculture 0.044|(Brave S/O Fakla Dabi
1013/4/1

1029 |(1013/4/2 Private Agriculture 0.074||[Khimchand S/O Fakla Dabi
1013/4/2

1030 |{1013/4/3 Private Agriculture 0.064|[Ramchand S/O Fakla Dabi
1013/4/3

1031 (|1013/4/4 Private Agriculture 0.059(|Bhurji S/O Fakla Dabi
1013/4/4

1032 |(1013/5/1 Private Agriculture 0.056||Gobari W/O Dhulya Bhabhar
1013/5/1

1033 |{1013/5/2/1 Private Agriculture 0.015]|Gobari W/O Dhulya Bhabhar
1013/5/2/1
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1034

1013/6/1

Private

Agriculture

0.438

Ramtu widow Mangaliya Bilwal
Devaliya Dhanna Thawaria Manilal
S/O Mangaliya Bilwal

1013/6/1

1035

1013/6/2

Private

Agriculture

0.002

Ramtu widow Mangaliya Bilwal
Devaliya Dhanna Thawaria Manilal
S/O Mangaliya Bilwal

1013/6/2

1036

1013/7

Private

Agriculture

0.422

Bherki W/o Nathu
1013/7

1037

1013/8

Private

Agriculture

0.08

Ganga Ram S/O Hemaji Damor
1013/8

1038

1013/9

Private

Agriculture

0.083

Kailash S/O Lakshman Devda
1013/9/1

1039

1014

Private

Agriculture

0.334

Govind son of Motilal Muleva
1014

1040

1015

Private

Agriculture

0.162

Gulabdevi Widow Rameshchandra
Parwar Vinod S/O Rameshchandra
Parwar

1015

1041

1016

Private

Agriculture

0.127

Nandibai W/O Govind Septa
1016

1042

1020/1

Private

Agriculture

0.169

Gulabdevi Widow Rameshchandra
Parwar Vinod S/O Rameshchandra

Parwar
1020/1

1043

1020/2

Private

Agriculture

0.092

Gulabdevi Widow Rameshchandra
Parwar Vinod S/O Rameshchandra
Parwar

1044

1020/3

Private

Agriculture

0.006

Nandlal S/O Bhikhala
1020/3

1045

1021

Government

Ka.Ka

0.12

Madhya Pradesh Government
1021

1046

1022

Government

Ka.Ka

0.293

Madhya Pradesh Government
1022

1047

1023

Private

Agriculture

0.1

Sona W/O Prakashchandra Kotdiya
1023

1048

1024

Private

Agriculture

0.077

Sona W/O Prakashchandra Kotdiya
1024

1049

1025

Private

Agriculture

0.002

Nandlal S/O Bhikhala
1025

1050

1033

Government

Rasta

0.137

Madhya Pradesh Government
1033

1051

1040/2

Private

Agriculture

0.331

Nanalal S/O Nanda Maida.
1040/2

1052

1042

Private

Agriculture

0.154

Nanalal S/O Nanda Maida.
1042

1053

1043

Private

Agriculture

0.002

Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
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Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha Umesh Mahesh S/O
Gopal

1043

1054

1044/1

Private

Agriculture

0.178

Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha Umesh Mahesh S/O
Gopal

1044

1055

1044/2

Private

Agriculture

0.085

Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha Umesh Mahesh S/O
Gopal

1044/2

1056

1046

Private

Agriculture

0.195

Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/0 Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha Umesh Mahesh S/O
Gopal

1046

1057

1047

Private

Agriculture

0.163

Dhannibai S/O Kalu Rathore Gopal
S/0 Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
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Mukesh Rekha Umesh Mahesh S/O
Gopal
1047

1058 |{1048/1 Private Agriculture 0.021|[Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha Umesh Mahesh S/O
Gopal

1048/1

1059 |{1048/4 Private Agriculture 0.116{|Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram,
Bherulal, Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/0O Kachru Bhupendra, Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha, Umesh, Mahesh
S/O Gopal

1048/4

1060 |{1048/5 Private Agriculture 0.249||Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram,
Bherulal, Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra, Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha, Umesh, Mahesh
S/O Gopal

1048/5

1061 (|1049 Private Agriculture 0.165|[Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram,
Bherulal, Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/0O Kachru Bhupendra, Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha, Umesh, Mahesh
S/O Gopal

1049

|1062 ||1059 ||Government ||Road || 1.097||Madhya Pradesh Government
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[[1059

1063

1099/1/2

Private

Agriculture

0.002

Rama S/O Pura Lachheta
1099/1/2

1064

1100/1

Private

Agriculture

0.011

Rama s/O Pura Lachheta
1100/1

1065

1105

Government

Marghat

0.246

Madhya Pradesh Government
1105

1066

1106

Government

Marghat

0.097

Madhya Pradesh Government
1106

1067

1107

Government

Marghat

0.002

Madhya Pradesh Government
1107

1068

1108

Private

Agriculture

0.021

Kana s/o Bhikhala Sirvi
1108

1069

308

Private

Agriculture

0.065

Ramesh Narsingh Kamji Teru
Udesing Sursingh manohar S/O
Bheriya

308

1070

318

Government

Rasta

0.02

Madhya Pradesh Government
318

1071

335/3

Private

Agriculture

0.177

Nanalal S/O Champalal
335/3

1072

335/4/1

Private

Agriculture

0.057

Tulsiram Kachru Lal S/O Bherulal
335/4/1

1073

335/4/2

Private

Agriculture

0.032

Kamala Tulsiram Kachrulal S/O
Bherulal
335/4/2

1074

340/4

Private

Agriculture

0.194

Bahadur S/O Bheriya
340/4

1075

341/1/1

Private

Agriculture

0.152

Pema S/O Manna Katija
341/1/1

1076

341/1/2

Private

Agriculture

0.019

Punibai W/O of Mohan Singad
341/1/2

1077

345/1/1

Private

Agriculture

0.062

Manju Widow Kishan Singad
Kalpana, Reena S/O Kishan Singad
caste Bhil address Khoria Petlawad
Jhabua Madhya Pradesh land owner
345/1/1

1078

345/1/2

Private

Agriculture

0.008

Khema S/O is Narayan Singad.
345/1/2

1079

346

Private

Agriculture

0.414

Mala, Ramesh, Bahadur , Kamali,
Jhumli, Sugan S/o Bhera Katija
Kodari Bewa, Galiya Katija Surpal
Paras S/o Ramkanya S/o Kalla
Katija Meera Bewa Kalla Katija
346

1080

347

Government

nala

0.072

Madhya Pradesh Government
347

1081

348/1

Private

Agriculture

0.13

Kamlibai Widow Khimla Katija,
Raju, Dharji, Nathu Shardi, S/O
Khimla Katija

348/1

1082

348/2

Private

Agriculture

0.002

himla S/O manna katija
348/2

1083

1354

||Government ||ka.ka

0.059

||Madhya Pradesh Government
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354

1084 |[386/1

Private

Agriculture

0.067

Raju S/O Khimla Katija Dharji S/O
Khimla Katija Kamlibai Widow
Khimla Katija Nathu S/O Khimla
Katija Shardi S/O Khimla Katija
386/1

1085 |[386/2

Private

Agriculture

0.048

Himla S/O Manna Katija
386/2

1086 ||386/3

Private

Agriculture

0.058

Paru S/O Manna Katija
386/3

1087 ||387

Private

Agriculture

0.106

Pema S/O Manna Katija
387

1088 |[388/1

Private

Agriculture

0.036

Sakudibai W/O Bheriya Katija
388/1

1089 (|388/2/1

Private

Agriculture

0.016

Himla Pema Paru S/O Manna
Katija Kamalibai widow Khimla
Dharji Raju Nathu Shardi S/O
Khimla

388/2/1

1090 |[388/2/2

Private

Agriculture

0.006

Maheshkumar S/O Shambhu
Ninama
388/2/2

1091 (|434/2

Private

Agriculture

0.003

Bhavsingh S/O Harchand Garwal
434/2/1

1092 |[434/2

Private

Agriculture

0.003

Bherki W/O Ganpat Dindor
434/2/2/1

1093 |[434/2

Private

Agriculture

0.003

Shanti W/O Vikram Damar
434/2/2/2

1094 |[434/2

Private

Agriculture

0.008

Pema S/O Manna Katija
434/2/2/3

1095 |[434/3/1/2

Private

Agriculture

0.004

Govind S/O Surji Meda
434/3/1/2

1096 |434/3/2

Private

Agriculture

0.002

Manju W/O Sanjay Bhabar
434/3/2

1097 |[434/4

Private

Agriculture

0.007

himla S/O manna katija
434/4

1098 |[434/5

Private

Agriculture

0.008

Raseela W/O Prem Singh Bhabhar
434/5

1099 (435

Private

Agriculture

0.026

Mala Ramesh Bahadur Kamli
Jhumli Sugan daughters of Bhera
Katija Kodri Widow Galia Katija
Nandu Sohan Kalu sons of Galia
Katija Surpal Paras son of
Ramkanya daughter of Kalla Katija
Meera Widow Kalla Katija

435

1100 (437

Government

School

0.004

Madhya Pradesh Government
437

1101 (|438

Government

Road

0.003

Madhya Pradesh Government
438

1102 {439

Private

Agriculture

0.002

Meera, Widow Sukia Bilwal
Kankudi, Manju, Dalsingh,
Mangilal, S/O Sukia Bilwal
Varsingh, Humla, S/O Bada Kamli,
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Widow Madia Magan, S/O Madia
439

1103

440

Private

Agriculture

0.009

Meera Widow Sukia Bilwal
Varsingh, Humla S/O Bada
Kankudi, Manju S/O Sukia Bilwal
Kamli Widow Madia Magan S/O
Madia Dalsingh, Mangilal S/O
Sukia Bilwal

440

1104

497

Government

Nahar

0.011

Madhya Pradesh Government
497

1105

498

Private

Agriculture

0.086

Meera Widow Sukia Bilwal
Varsingh Humla S/O Bada Kankudi
Manju S/O Sukia Bilwal Kamli
Widow Madia Magan S/O Madia
Dalsingh Mangilal S/O Sukia
Bilwal

498

1106

499/1/1

Private

Agriculture

0.041

Bheru S/O Mansingh Bilwal
499/1/1

1107

499/1/2

Private

Agriculture

0.01

Bheriya S/O Mansingh Bilwal
499/1/2

1108

499/2

Private

Agriculture

0.056

Mangilal S/O Mansingh Bilwal
499/2

1109

499/3/1

Private

Agriculture

0.044

Radu S/O Mansingh Bilwal
499/3/1

1110

499/3/2

Private

Agriculture

0.02

Pappu Singh S/O Lachhiya Hatila
499/3/2

1111

500/1/1

Private

Agriculture

0.02

Mansing S/O Pemla Nalvaya
500/1/1

1112

500/1/2

Private

Agriculture

0.016

Bhuli Widow Parsingh Bilwal,
kamal S/o Parsingh Bilwal
500/1/2/1

1113

500/1/2

Private

Agriculture

0.011

Gopal S/O Limba Parmar
500/1/2/2

1114

500/2

Private

Agriculture

0.03

Tersingh S/O Jogadiya Bilwal
500/2/1

1115

500/3

Private

Agriculture

0.025

Dilip Singh S/O Shivaji Muniya
500/3

1116

500/4

Private

Agriculture

0.03

Sapna W/O Lokesh Bilwal
500/4

1117

500/5

Private

Agriculture

0.031

Sangeeta Asha Puja Mamta S/O
Sukhram Ganga widow Sukhram
Lokesh Amariya Galiya S/O
Ramchandra Bilwal Leela widow
Ramchandra Bilwal

500/5

1118

503

Private

Agriculture

0.001

Nandu S/O Galia Katija
503

1119

504

Private

Agriculture

0.214

Shankar S/O Rama
504

1120

505

Private

Agriculture

0.203

Himla S/O Manna Katija

505

1121

506

| |Private

| |Agriculture

0.034||Khima Pema Paru Hemraj S/O
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Manna Katija
506

1122 {509

Government

Nala

0.023

Madhya Pradesh Government
509

1123 ||510/1/1/1

Private

Agriculture

0.153

Moti S/O Kaliya Ramchand S/O
Kaliya
510/1/1/1/1

1124 ||510/1/1/1

Private

Agriculture

0.018

Lalita W/O Khelsingh Damor
510/1/1/1/2

1125 |510/1/1/2

Private

Agriculture

0.0

—_

Jaya D/O Indersingh Bhabhar
510/1/1/2

1126 |[510/1/2

Private

Agriculture

0.015

Santoshi W/O Rako Muniya
510/1/2

1127 |[510/2

Private

Agriculture

0.025

Sangeeta W/O Somsingh Bhabar
510/2

1128 ||511/1

Private

Agriculture

0.022

Govind S/O Kishanaji Chauhan
511/1

1129 |[511/2

Private

Agriculture

0.192

Dhapubai Widow Chenalal
Chauhan Bharatlal Subhash S/O
Chenalal

51172

1130 (|514

Private

Agriculture

0.174

Khushboo W/O Rohit Katkani
514

1131 (|515

Private

Agriculture

0.216

Kanhaiyalal S/O Bhagirath Parmar
515

1132 (|516

Private

agriculture

0.153

Mohanlal S/O Modaji Bhayal
516

1133 ||517/1/1

Private

Agriculture

0.048

Ankit S/O Mahendra Kumar
Katkani
517/1/1

1134 |517/1/2

Private

Agriculture

0.045

Kantabai W/O Paraskumar Jain
517/1/2

1135 |[517/2

Private

Agriculture

0.163

Sachin Ravi S/O Prem Muleva
51772

1136 (|658

Government

nala

0.023

Madhya Pradesh Government
658

1137 ||661

Private

Agriculture

0.131

love S/O whip mulewa caste sirvi
661

1138 ||662

Government

road

4.521

Madhya Pradesh Government
662

1139 ||663/1

Private

Agriculture

0.049

Bharat S/O Rama Chouhan
663/1

1140 |(663/2

Private

Agriculture

0.029

Hariram S/O Rama Chouhan, Anita
D/O Rama Chouhan, Durga D/O
Rama Chouhan, Geeta Bai Widow
Rama Chouhan, Jamna Bai Widow
Rama Chouhan, Hansraj S/O Rama
Chouhan, Shankarlal S/O Rama
Chouhan, Bharatlal S/O Rama
Chouhan

663/2

1141 |663/3

Private

Agriculture

0.173

Shankar S/O Rama
663/3

1142 |l670/1

| |Private

| |Agricu1ture

0.002||Gaurdhan S/O Vardaji




144

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

ll670/1

1143

673

Private

Agriculture

0.023

Gaurdhan S/O Vardaji
673

1144

674/3

Private

Agriculture

0.013

Gaurdhan S/O Vardaji
674/3

1145

674/4

Private

Agriculture

0.003

Hirabai Widow Kishanji
Bhagwansingh Mohanlal Govind
S/O Kishanji Chainalal Gaurdhan
S/O Vardaji

674/4

1146

69

Government

Road

0.482

Madhya Pradesh Government
69

1147

70

Private

Agriculture

0.577

Kheema widow Manji Damor
Nathu Babu Chhagan Amarsingh
S/O Manji Damor

70

1148

71

Private

Agriculture

0.33

Kheema widow Manji Damer Babu
Chhagan Nathu Amarsingh S/O
Manji Damer

71

1149

72

Private

Agriculture

0.074

Kheema widow Manji Damer Babu
Chhagan Nathu Amarsingh S/O
Manji Damer

72

1150

73

Private

Agriculture

0.117

Kheema widow Manji Damer Babu
Chhagan Nathu Amarsingh S/O
Manji Damer

73

1151

74

Government

Ka.Ka.

0.13

Madhya Pradesh Government
74

1152

75

Government

Ka.Ka

0.311

Madhya Pradesh Government
75

1153

76

Private

Agriculture

0.116

Moti, Ramchand S/O Kalia
76

1154

77

Private

Agriculture

0.006

Meera Widow Sukiya Bilwal
Varsingh S/O Bada Kankudi S/O
Sukiya Bilwal Humla S/O Bada
Manju S/O Sukiya Bilwal Kamli
Widow Madia Magan S/O Madia
Dalsingh S/O Sukiya Bilwal
Mangilal S/O Sukiya Bilwal

77

1155

812/2

Private

Agriculture

0.023

Bijya D/O Nanda
812/2

1156

814/4/2

Private

Agriculture

0.001

Dhannibai S/O Kalu Rathore Gopal
S/0O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha Umesh Mahesh S/O
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Gopal
814/4/2

1157

814/5

Private

Agriculture

0.029

Dhannibai S/O Kalu Rathore Gopal
S/O Bhagirath Chauhan Shantabai
Widow Pyarelal Rathore Nanuram
Bherulal Kanchan Sushila S/O
Pyarelal Rathore Kanhaiyalal S/O
Shankarlal Hardev S/O Nandlal
Teli Lachhibai Widow Nandlal Teli
Anil S/O Govind Muleva
Anandibai Widow Gopal Ramesh
S/O Kachru Bhupendra Sandeep
S/O Teja Anita Widow Teja alias
Mukesh Rekha Umesh Mahesh S/O
Gopal

814/5

1158

84

Government

nala

0.026

Madhya Pradesh Government
84

1159

877

Private

Agriculture

0.001

Dhapu Bai W/O Chena Chauhan
877

1160

878

Private

Agriculture

0.008

Nikhil Jain S/O Yashwant Jain
Akhshay Jain S/O Basant Jain
878/1

1161

879

Private

Agriculture

0.048

Nikhil Jain S/O Yashwant Jain
Akhshay Jain S/O Basant Jain
879/1

1162

879

Private

Agriculture

0.007

Surendra Kumar S/O shambhulal
Bhatevara
879/2/2/2

1163

879

Private

Agriculture

0.008

Radha Kag W/O Gopal kag
879/2/1

1164

879

Private

Agriculture

0.015

Vinod Kumar S/O Shantilal
Chanodiya
879/2/2/1

1165

880

Government

Rasta

0.068

Madhya Pradesh Government
880

1166

881

Private

Agriculture

0.063

Mukesh S/O Mangilal Parwar
Mangubai widow Mangilal Parwar
881

1167

882

Private

Agriculture

0.106

Mukesh S/O Mangilal Parwar
Mangubai widow Mangilal Parwar
882

1168

883

Government

Road

0.2

Madhya Pradesh Government
883

1169

884

Government

Road

0.2

Madhya Pradesh Government
884

1170

885/1

Private

Agriculture

0.286

Mukesh S/O Mangilal Parwar
Mangubai widow Mangilal Parwar
885/1

1171

885/2

Private

Agriculture

0.008

Narayan S/O Chena Parwar
885/2

1172

885/3

Private

Agriculture

0.03

Ramlal S/O Narayan Parwar
885/3

1173

886

Private

Agriculture

0.008

Mukesh S/O Mangilal Parwar
Mangubai widow Mangilal Parwar
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||886

1174

890/1

Private

Agriculture

0.007

Ramlal S/O Narayan Parwar
890/1

1175

890/2

Private

Agriculture

0.057

Gulabdevi widow Rameshchandra
Parwar Vinod S/O Rameshchandra
Parwar

890/2

1176

891/1

Private

Agriculture

0.075

Ramlal S/O Narayan Parwar
891/1

1177

891/2

Private

Agriculture

0.152

Gulabdevi widow Rameshchandra
Parwar Vinod S/O Rameshchandra
Parwar

891/2

1178

943

Government

Nala

0.211

Madhya Pradesh Government
943

1179

944

Government

rasta

0.202

Madhya Pradesh Government
944

1180

964

Private

Agriculture

0.039

Koda Pita Thavaraya Katara
964

Village

: Chhoti Bolasa

1181

1772

Government

Forest

0.311

Madhya pradesh Government
1772

1182

1777

Government

Road

1.917

Madhya pradesh Government
1777

1183

1778

Private

Agriculture

0.175

Kehji S/O Goba LunaS/O Hemraj
DitaS/O Hemraj BadudaS/O
Thawariya Sundar S/O Thawariya
TairuS/O Thawariya KaludiS/O
Thawariya NanjiS/O Thawariya
MohanS/O Hemraj MishrilalS/O
Thawariya HeeraS/O Hemraj
Bhuriya KamliS/O Hemraj Bhuriya
1778

1184

1782

Private

Agriculture

0.426

Kehji S/O Goba Luna S/O Hemraj
DitaS/O Hemraj BadudaS/O
Thawariya SundarS/O Thawariya
Tairu S/O Thawariya Kaludi S/O
Thawariya Nanji S/O Thawariya
Mohan S/O Hemraj MishrilalS/O
Thawariya Heera S/O Hemraj
Bhuriya Kamli S/O Hemraj
Bhuriya

1782

1185

1785

Government

Na.Ka.Ka.

0.589

Madhya pradesh Government
1785

1186

687

Government

River

0.179

Madhya pradesh Government
687

1187

689/2

Private

Agriculture

0.109

Bhanwarlal Vasunia S/O Daula
Vasunia
689/2

1188

690/2

Private

Agriculture

0.174

Bhanwarlal Vasunia S/O Daula
'Vasunia
690/2

1189

693/1

Private

Agriculture

0.06

Ganpat S/O Lalji Vasunya
693/1
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1190

693/2

Private

Agriculture

0.052

Ramesh S/O Mansingh Vasunia
Seema D/O Mansingh Vasunia
Raju S/O Mansingh Vasunia Malu
S/O Mansingh Vasunia
Shambhu,S/O Mansingh Vasunia
Kanji,S/O Mansingh Vasunia
Jhumar,D/O Mansingh Vasunia
Amri, widow Mansingh Vasunia

1191

693/3

Private

Agriculture

0.049

Laxman S/O Lalji Vasunia
693/3

1192

695/1

Private

Agriculture

0.071

Nanji S/O Gobariya Vasunia
695/1/1

1193

695/1

Private

Agriculture

0.02

Kamli Bai W/O Kalu Singh Katara
695/1/2

1194

695/2

Private

Agriculture

0.092

Nandu S/O Gobariya Vasunya
695/2

1195

695/3

Private

Agriculture

0.113

Basantilal S/O Gobariya Vasunia
695/3

1196

696/1/1

Private

Agriculture

0.095

Dhanna S/O Roopla Katara
696/1/1

1197

696/1/2

Private

Agriculture

0.1

Dhanna S/O Roopla Katara
696/1/2

1198

696/2

Private

Agriculture

0.179

Vaisha widow onkar katara
696/2

1199

697

Government

Rasta

0.004

Madhya pradesh Government
697

1200

698

Private

Agriculture

0.125

Kamali W/O Kalusih Katara
698

1201

699

Government

ka.ka

0.001

Madhya pradesh Government
699

1202

701

Government

ka.ka

0.102

Madhya pradesh Government
701

1203

702

Government

Road

0.61

Madhya pradesh Government
702

1204

703

Government

Khal Khattar

0.085

Madhya pradesh Government
703

1205

704/1

Private

Agriculture

0.132

Bherki S/O Kalia
704/1

1206

704/2

Government

Aabadi

0.21

Madhya pradesh Government
704/2

1207

706/2

Government

Aabadi

0.001

Madhya pradesh Government
706/2

1208

707

Government

Rasta

0.003

Madhya pradesh Government
707

1209

708

Government

ka.ka

0.175

Madhya pradesh Government
708

1210

709

Government

Road

2.702

Madhya pradesh Government
709

1211

710

Private

Agriculture

0.019

Lalchand S/O Ramchand Katara
‘Walchand S/O Ramchand Katara
Seema D/O Ramchand Katara
Savitri D/O Ramchand Katara
710/1
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1212 ||710 Private Agriculture 0.019|[Nandi W/O Hira Katara
710/2

1213|711 Private Agriculture 0.056||Bhuridevi W/O Sukhram Katija
711

1214 ||712/1 Private Agriculture 0.009(|Laxman S/O Lalji Vasunya
712/1

1215 |[712/2 Private Agriculture 0.009(|Ramesh, Seema, Raju, Malu,
Shambhu, Kanji, Jhumar S/O
Mansingh Vasunia Amri widow
Mansingh Vasunia

712/2

1216 (|712/3 Private Agriculture 0.007(|Ganpat S/O Lalji Vasunya
712/3

1217 |(|715/3 Private Agriculture 0.007(|Jabar Singh Vasunia S/O Kalu
Vasunia
715/3

1218 [|715/4 Private Agriculture 0.005(|Bhanwarlal Vasunia S/O Daula
Vasunia
715/4/2

1219 (|716/3 Private Agriculture 0.008(|Kala W/O Varsingh Vasunia
716/3

1220 ||716/4 Private Agriculture 0.025(|Suresh Vasunya S/O Ramchand
Vasunya
716/4

1221 (7171 Private Agriculture 0.026||Kala W/O Varsingh Vasunia
717/1

1222 ||717/2/3 Private Agriculture 0.023(|Narayan S/O Fulji Vasunya
717/2/3

1223 |[|725 Private Agriculture 0.505(|Nanuram S/O Kodariya,
Shambhuda S/O Kodariya
725

1224 ||726 Government ||ka.ka 0.036{|Madhya pradesh Government
726

1225 1|730/1 Government |[Aabadi 0.394(|[Madhya pradesh Government
730/1

1226 (|730/2 Government |[Charnoi 1.059(|Madhya pradesh Government
730/2

Total|[175.4635882]| |
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